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NHRC notes death of (7in
building collapse incident

The National Human Rights
Commission (NHRC), India took
suo moto cognisance of a media
report that 17 people died and
8 were injured when a portion
of a four-storey apartment col-
lapsed in the Virar East area of
Palghar district, Maharashtra on
Aug 27, 2025. Reportedly, the
building was unauthorised and
constructed more than a decade
back. However, the residents
were paying taxes to the Vasai-
Virar City Municipal Corpora-
tion (VVCMC), believing that
the building was authorised as
per the notarised documents.
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NHRC notes reported death of a
woman due to medical negligence
NHRC took suo moto cognisance
of a media report that on Aug 21,
a 26-year-old woman allegedly
died due to medical negligence
after delivery at the Women Hos-
pital attached to the SMS Medi-
cal College in Jaipur, Rajasthan.
Reportedly, the family members
of the woman have alleged that
neither the hospital staff nor the
doctors took care of her, even as
she was profusely bleeding and
writhing in pain after the surgery.
They did not even allow the fami-
ly members to meet her or to shift
her from the ward to the ICU.
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NHRC notes reported branding of
students with a hot iron rod

The National Human Rights
Commission (NHRC), India took
suo moto cognisance of a media
report that a teacher, annoyed
with the bedwetting by some stu-
dents, branded them with a hot
iron rod at a hostel inside a tem-
ple complex in Barmer district,
Rajasthan. Reportedly, the video
of the incident also went viral on
social media.

The Commission has observed
that the contents of the news re-
port, if true, raise serious issues of
violation of human rights.
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NHRC holds conference
on fransgender rights

The National Human Rights
Commission (NHRC), India,
hosted a National Conference on
the Rights of Transgender Persons
on Thursday, Sept 4, at the Stein
Auditorium, India Habitat Cen-
tre, New Delhi. Centered on the
theme “Revamping Spaces, Re-
claiming Voices,” the conference
emphasised the immediate need
to tackle systemic discrimina-
tion, uplift lived experiences, and
promote meaningful inclusion for
transgender persons in all areas of
life. Justice V Ramasubramanian,
Chairperson, NHRC, graced the
event as the Chief Guest,
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NHRC notice to
Maha over
‘Halal Lifestyle
Township’

New Delhi: Taking note of a
complaint regarding a town-
ship project near Karjat,
Mumbai, that is allegedly be-
ing promoted and developed
exclusively for persons be-
longing to one religion under
the label of ‘Halal Lifestyle
Township', NHRC has issued
anotice to the chief secretary
of Maharashtra to probe the
allegations and submit a re-
port within two weeks.

The notice has been issued
by the bench of NHRC presi-
ded over by member Privank
Kanoongn, “The complainant
brought to the notice of the
Commission highly disturb-
ing development near Karjat,
Mumbai, where RERA has
provided a township project
which is being promoted and
developed exclusively for per-
sons belonging to one religion
(Muslim community) under
the label of ‘Halal Lifestyle
Township',” it stated.

“The complainant further
alleged that this project is be-
ing advertised as a religion-
specific residential enclave,
which clearly promotes com-
munal segregation, violates
the provisions of the Consti-
tution, equality and non-dis-
crimination,” NHRC said.
The complainant also raised
security and social coneerns,
as it could become a “hub for
radical ghettoisation™.

Nothing that allegations
made in the complaint prima
facieseem tobe aserious viola-
tions of human rights of vic-
tims, the commission has is-
suedanotice tothechief secre-
tary of Maharashtra with di-
rections “to get the allegations
made in the complaint in-
quired into and to submit an
action taken report”. The pan-
el directed that the authority
concerned “submit the provi-
sions under which such per-
mission/ licience for the town-
ship has been granted by RE-
RA (Mumbai, Maharashtra)
based on religion, which thr-
eatens the sovereignty, integri-
ty. and unity of India”, T
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AD CONTROVERSY | Sukoon Empire ad draws NHRC notice; right-wing Hindu
organisations called the project an attempt to re-establish Aurangzeb’s rule

Row over ‘halal lifestyle’ homes

Dhairya Gajara
MUMEA|

An upcoming residential pro-
Ject near Karjat has sparked a
new controversy due to its
advertisements offering
“halal lifestyle® to the resi-
dents. While the national
human rights commission
(NHRC) has issued a notice o
Maharashira  government
seeking a report of action
taken against it political
parties and right-wing Hindu
organisations have called the

project divisive and an
attempt o reestablish
Aurangzebs rule.

An advertising video of a
Neral-based upcoming resi-
dential neighbourhood,
named Sukoon Empire, went
viral on social media for
offering halal lifestyle and
environment The advertise-
ment, with a woman in hijab
promoting the project as a
place offering “authentic
community living with like-
minded families sharing the
same values and kids grow-
ing safely in halal environ-
ment” The advertisement
video has sparked a row for
marketing a residential pro-
ject in a manner which

implies that it is being devel-
oped only for the Muslim
COMMUnNity.

The video was shared on

social media by NHRC
member Privank Kanoongo
on Monday calling it “poison
distribution.” However, the
commission took cognizance
of the issue and issued a
notice on Wednesday to the
state government’s chief sec-
retary asking for an action
taken report based on the
inquiry against the allega-
tions. It also directed the
authority to submit the provi-

sions under which such per-
mission for the wwnship was
granted on the basis of
religion and submit a
response within two weeks.
“The allegations made in the
complaint prima facie seem
to be serious violations of the
human rights of the victims”
read the notice from NHRC.
Kanoongo said that NHRC
received a complaint against
the township from the
Sahyadri Rights Forum NGO,
“If separate settlements are
being built for Muslims in
India, in Chhatrapati Shivaji

Priyank Kanoongo calls
it “poison distribution”
and a step toward
“nation within nation”

Complaint
Source
Sahyadri Rights

Forum NGO flags
issue to NHRC

Social media
reaction

Users highlight similar
ads by other
developers targeting
Muslim buyers

Hindu organisations
call for scrapping such
religion-based housing
projects

NHRC seeks details on
permissions granted
for the township

Maharafs Maharashira, by
creating fear that Muslims
cannot live with Hindus and
giving them separate settle-
ments, then this clearly
reflects the implementation
of the principle of nation
within the nation. We will not
allow this to happen. This is
not @ matter that will stop

here. Today, you are claiming
that you want houses where
only Muslims live, then one
day, you might demand a sep-
arate state for Muslims in
Maharashtra This is a serious
type of disease” he said while
talking to the media.

After the issue heated up,
social media users are shar-
ing advertisements from
other developers marketing
their projects targeting only
the Muslim community
through similar offerings.
Right-wing Hindu organisa-
tions have also opposed these
projects and demanded that
such projects should be
scrapped.

Vinod Bansal, national spo-
kesperson of Vishwa Hindu
Parishad, called the project a
conspiracy 0 re-establish
Aurangzeb's rule through the
Halal-based Jihadi society “In
a sovereign nation, such nef-
arious plots have led to the
creation of numerous mini-
Pakistans in India itself from
where the kafirs (non-
Muslims) were forced to
endure persecution and flee.
Hindu society and Mother
India have suffered many
such wounds. Now, they can
no longer be wlerated.”
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NHRC notice
to Maha over
‘Halal Lifestyle

Township’

New Delhi: Taking note of a
complaint regarding a town-
ship project near Karjat,
Mumbai, that is allegedly be-
ing promoted and developed
exclusively for persons be-
longing to one religion under
the label of ‘Halal Lifestyle
Township', NHRC has issued
anotice to the chief secretary
of Maharashtra to probe the
allegations and submit a re-
port within two weeks.

The notice has been issued
hy the bench of NHRC presi-
ded over by member Privank
Kanoongn, “The complainant
brought to the notice of the
Commission highly disturb-
ing development near Karjat,
Mumbai, where RERA has
provided a township project
which is being promoted and
developed exclusively for per-
sons belonging to one religion
(Muslim community) under
the label of ‘Halal Lifestyle
Township',” it stated.

“The complainant further
alleged that this project is be-
ing advertised as a religion-
specific residential enclave,
which clearly promotes com-
munal segregation, violates
the provisions of the Consti-
tution, equality and non-dis-
crimination,” NHRC  said.
The complainant also raised
security and social coneerns,
as it could become a “hub for
radical ghettoisation™.

Nothing that allegations
made in the complaint prima
facieseem tobe aserious viola-
tions of human rights of vic-
tims, the commission has is-
suedanotice tothechief secre-
tary of Maharashtra with di-
rections “to get the allegations
made in the complaint in-
quired into and to submit an
action taken report”. The pan-
el directed that the authority
concerned “submit the provi-
sions under which such per-
mission/ licience for the town-
ship has been granted by RE-
RA (Mumbai, Maharashtra)
based on religion, which thr-
eatens the sovereigmty, integri-
tyand unity of India”, T
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NHRC notice to
Maha over
‘Halal Lifestyle
Township’

New Delhi: Taking note of a
complaint regarding a town-
ship project near Karjat,
Mumbai, that is allegedly be-
ing promoted and developed
exclusively for persons be-
longing to one religion under
the label of ‘Halal Lifestyle
Township', NHRC has issued
anotice to the chief secretary
of Maharashtra to probe the
allegations and submit a re-
port within two weeks.

The notice has been issued
by the bench of NHRC presi-
ded over by member Privank
Kanoongo, “The complainant
brought to the notice of the
Commission highly disturb-
ing development near Karjat,
Mumbai, where RERA has
provided a township project
which is being promoted and
developed exclusively for per-
sons belonging to one religion
(Muslim community) under
the label of ‘Halal Lifestyle
Township',” it stated.

“The complainant further
alleged that this project is be-
ing advertised as a religion-
specific residential enclave,
which clearly promotes com-
munal segregation, violates
the provisions of the Consti-
tution, equality and non-dis-
crimination,” NHRC  said.
The complainant also raised
security and social coneerns,
as it could become a “hub for
radical ghettoisation™.

Nothing that allegations
made in the complaint prima
facieseem tobe aserious viola-
tions of human rights of vic-
tims, the commission has is-
suedanotice tothechief secre-
tary of Maharashtra with di-
rections “to get the allegations
made in the complaint in-
quired into and to submit an
action taken report”. The pan-
el directed that the authority
concerned “submit the provi-
sions under which such per-
mission/ liciencefor the town-
ship has been granted by RE-
RA (Mumbai, Maharashtra)
based on religion, which thr-
eatens the sovereigmty, integri-
ty.and unity of India". T
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NHRC notice to
Maha over
‘Halal Lifestyle
Township’

Times News NETWORK

New Delhi: Taking note of a
complaint regarding a town-
ship project near Karjat,
Mumbai, that is allegedly be-
ing promoted and developed
exclusively for persons be-
longing to one religion under
the label of ‘Halal Lifestyle
Township’, NHRC has issued
anotice to the chief secretary
of Maharashtra to probe the
allegations and submit a re-
port within two weeks.

The notice has been issued
by the bench of NHRC presi-
ded over by member Privank
Kanoongo.

“The complainant
brought to the notice of the
Commission highly disturb-
ing development near Karjat,
Mumbai, where RERA has
provided a township project
which is being promoted and
developed exclusively for per-
sons belonging to one religion
(Muslim community) under
the label of ‘Halal Lifestyle
Township’,” it stated.

“The complainant further
alleged that this project is be-
ing advertised as a religion-
specific residential enclave,
which clearly promotes com-
munal segregation, violates
the provisions of the Consti-
tution, equality and non-dis-
crimination,”

NHRC said. The complai-
nant also raised security and
social concerns, as it could be-
come a “hub for radical ghet-
toisation”.
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NATIONAL HUMAN
RIGHTS COMMISSION

NHRC notice to

Maha govt over

‘Halal Lifestyle
Township’

New Delhi: Taking note of a
complaint regarding a town-
ship project near Karjat, Mum-
bai, that is allegedly being pro-
moted and developed exclu-
sively for persons belonging to
one religion under the label of
‘Halal Lifestyle Township’, Na-
tional Human Rights Commis-
sion of India (NHRC) has is-
sued a notice to the chief secre-
tary of Maharashtra to probe
theallegations and submitare-
port within two weeks.

The notice has been issued
by the bench of NHRC presided
over by member Priyvank Ka-
noongo. “The complainant
brought to the notice of the
Commission highly disturbing
development near Karjat,
Mumbai, where RERA has pro-
vided a township project being
promoted and developed exclu-
sively for persons belonging to
one religion (Muslim commu-
nity) under the label of “Halal
Lifestyle Township’,” it stated.

“The complainant further
alleged that this project is be-
ingadvertised asareligion-spe-
cific residential enclave, which
clearly promotes communal
segregation, violatesthe provi-
sions of the Constitution,
equality and non-discrimina-
tion,” NHRC said. tnn
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Times of India
NHRC notice to Maharashtra over "Halal Lifestyle Township’

https://timesofindia.indiatimes.com/india/nhrc-notice-to-maharashtra-over-halal-lifestyle-
township/articleshow/123728628.cms

TNN | Sep 6, 2025, 06.32 AM IST

NEW DELHI: Taking note of a complaint regarding a township project near Karjat,
Mumbai, that is allegedly being promoted and developed exclusively for persons
belonging to one religion under the label of 'Halal Lifestyle Township', NHRC has issued
a notice to the chief secretary of Maharashtra to probe the allegations and submit a report
within two weeks.

The notice has been issued by the bench of NHRC presided over by member Priyank
Kanoongo. "The complainant brought to the notice of the Commission highly disturbing
development near Karjat, Mumbai, where RERA has provided a township project which
is being promoted and developed exclusively for persons belonging to one religion
(Muslim community) under the label of 'Halal Lifestyle Township'," it stated.

"The complainant further alleged that this project is being advertised as a religion-specific
residential enclave, which clearly promotes communal segregation, violates the
provisions of the Constitution, equality and non-discrimination,” NHRC said. The
complainant also raised security and social concerns, as it could become a "hub for
radical ghettoisation”.

Nothing that allegations made in the complaint prima facie seem to be a serious violations
of human rights of victims, the commission has issued a notice to the chief secretary of
Maharashtra with directions "to get the allegations made in the complaint inquired into
and to submit an action taken report". The panel directed that the authority concerned
"submit the provisions under which such permission/ licience for the township has been
granted by RERA (Mumbai, Maharashtra) based on religion, which thr-eatens the
sovereignty, integrity, and unity of India".
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"Halal lifestyle township’ ad in Maharashtra’s Neral triggers debate, NHRC
demands answers

The ad emphasised that children would safely grow up in a "Halal environment” and
mentioned specific religious amenities like prayer spaces. Following the backlash, the
builder behind the project took down the video from social media. Read on:

https://www.cnbctv18.com/india/halal-lifestyle-township-advertisement-in-maharashtra-
neral-triggers-debate-nhrc-issues-notice-19665247.htm

By CNBCTV18.com September 5, 2025, 2:51:28 PM IST (Published)
3 Min Read

An advertisement for a real estate project in Maharashtra’s Neral, nearly 100 km from
Mumbai, sparked a political row, leading the developer to delete the ad.

Marketed as a 'Halal Lifestyle Township,' the housing project has been criticised and
accused of being religiously exclusive. The project was allegedly advertised as a
residential space for a community.

The township, which appeared in the promotional video, emphasised community life,
shared values, and a safe environment for youngsters and the elderly. The uproar erupted
after former National Commission for Protection of Child Rights (NCPCR) chairperson
Priyank Kanoongo posted the video on X and criticised the initiative.

The video ad featured a woman in a hijab and promoted the township as providing an
"authentic community living" experience. The ad emphasised that children would safely
grow up in a "Halal environment" and mentioned specific religious amenities like prayer
spaces. Following the backlash, the builder behind the project took down the video from
social media.

Labelling it “Nation Within The Nation", Kanoongo wrote, "This is not an advertisement
but poison distribution. In the Karjat area near Mumbai, a township with a halal lifestyle is
being built exclusively for those of the Muslim faith." He further mentioned that a notice
has been issued to the Maharashtra government.

Maulana Shahabuddin Razvi Barelvi, National President of the All India Muslim Jamaat,
criticised the project's usage of the word "Halal" and accused it of attempting to "spread
hatred" in society.

Speaking with news agency IANS, he said, “By using such a name and the word Halal,
an attempt is being made to send out a particular kind of message. The builders and
people involved in this are not working to unite society, but rather to spread hatred and
create division."
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Shiv Sena leader Krishna Hegde questioned the purpose of the advertisement and
requested the state government to launch a probe into the matter, reported News18.

Bharatiya Janata Party (BJP) spokesperson Ajit Chavan accused the developers of
promoting “Ghazwa-e-Hind,” reported India Today. Chavan argued that such initiatives
threatened India’s secular framework.

He added that such projects have no place in Mumbai or Maharashtra and urged
authorities to take stringent action against the promoters, the report added.

Amid the escalating debate, the National Human Rights Commission (NHRC) issued a
statement condemning the project's communal positioning and requesting a detailed
report from the Maharashtra government, as per PTI.

https://www.cnbctv18.com/india/halal-lifestyle-township-advertisement-in-maharashtra-
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Daily Excelsior
"Halal Lifestyle Township’ project in Neral sparks political controversy
By Daily Excelsior - September 6, 2025

MUMBAI, Sep 5: A housing project called ‘Sukoon Empire’ located in Neral,
approximately 100 kilometres from Mumbai, has got into a major political controversy after
its promotional material surfaced on social media platforms.

The real estate development, marketed as offering a ‘Halal Lifestyle Township’, has
drawn sharp criticism from various political parties and rights organisations who allege it
promotes housing segregation based on religious identity.

The dispute gained momentum when National Commission for Protection of Child Rights
member Priyank Kanoongo shared the project’'s promotional video on social media,
condemning it as creating a ‘Nation within the Nation’.

The advertisement featured a woman wearing a hijab who described the township as
providing ‘authentic community living’ for families sharing similar values, emphasising
facilities such as prayer spaces, community gatherings, and an environment where
children could develop safely within a Halal atmosphere.

Kanoongo characterised the promotional material as ‘poison distribution’ rather than
legitimate advertising, specifically criticising that the Karjat area development was being
constructed exclusively for members of the Muslim faith.

He confirmed that formal notice had been issued to the Maharashtra government
regarding this matter.

Political reactions emerged swiftly across party lines. Shiv Sena spokesperson Krishna
Hegde from the Eknath Shinde faction expressed strong objections to the marketing
strategy, demanding immediate withdrawal of the promotional video and calling for a
comprehensive state government investigation into the project’s intentions. Hegde
guestioned whether such targeted religious marketing violated constitutional principles
guaranteeing equality.

The Bharatiya Janata Party intensified the rhetoric considerably, with party spokesperson
Ajit Chavan characterising the development as an attempt at ‘Ghazwa-e-Hind’.

Chavan argued that such residential projects had no legitimate place in Mumbai or
Maharashtra, describing them as a direct challenge to India’s secular constitutional
framework and demanding strict action against the developers.

Additionally, BJP MLA Atul Bhatkhalkar wrote to Maharashtra Deputy Chief Minister
Devendra Fadnavis, demanding immediate legal action against the builders and an
urgent ban on advertisements promoting religious exclusivity.
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Bhatkhalkar termed the project an example of ‘land jihad’ and declared it ‘extremely
harmful to the peace, law, and order of the state’.

The National Human Rights Commission has formally intervened in the controversy,
taking cognisance of complaints that the township was being advertised along communal
lines.

The NHRC has requested a detailed report from the Maharashtra government, placing
the project under intensive scrutiny as authorities must now examine whether legal or
constitutional provisions have been violated.

Following the widespread backlash, the builders responsible for the project removed the
promotional video from their social media platforms. The controversy has expanded
beyond political circles into broader discussions about the ethics of community-specific
real estate marketing and its potential impact on social harmony.

Interestingly, criticism has also emerged from within the Muslim community itself.
Maulana Shahabuddin Razvi Barelvi, National President of the All India Muslim Jamaat,
condemned the project’s use of the term ‘Halal’ and accused developers of attempting to
‘spread hatred’ in society.

The cleric urged people to remain cautious and avoid falling into traps that ignite animosity
among communities under the guise of property business.

Vishva Hindu Parishad national spokesperson Vinod Bansal also reacted strongly to the
housing project, labelling it a ‘mini-Pakistan’ and stating that ‘the Hindu society and
Mother India have suffered many such wounds’ that ‘can no longer be tolerated’.

The episode has triggered wider debate about community-centric real estate marketing
practices, with critics arguing that overtly religious positioning could deepen social
divisions. While developers frequently highlight lifestyle-specific amenities to attract
particular buyer segments, opponents contend that explicit religious marketing crosses
constitutional boundaries.

With both the National Commission for Protection of Child Rights and the National Human
Rights Commission now actively involved in the matter, the Maharashtra government
faces mounting pressure to clarify its official position and take decisive action regarding
the controversial development. (UNI)
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Karjat "Halal Lifestyle’ Township Sparks Communal Row; NHRC Seeks State
Report, VHP Alleges Attempt To Reestablish Aurangzeb’s Rule

An advertising video of a Neral-based upcoming residential neighbourhood, named
Sukoon Empire, went viral on social media for offering halal lifestyle and environment.

https://www.freepressjournal.in/mumbai/karjat-halal-lifestyle-township-sparks-
communal-row-nhrc-seeks-state-report-vhp-alleges-attempt-to-reestablish-aurangzebs-
rule

Dhairya Gajara | Updated: Saturday, September 06, 2025, 12:44 AM IST

An upcoming residential project near Karjat has sparked a new controversy due to its
advertisements offering “halal lifestyle” to the residents. While the national human rights
commission (NHRC) has issued a notice to Maharashtra government seeking a report of
action taken against it, political parties and right-wing Hindu organisations have called the
project divisive and an attempt to reestablish Aurangzeb’s rule.

NHRC Takes Cognizance, Issues Notice

An advertising video of a Neral-based upcoming residential neighbourhood, named
Sukoon Empire, went viral on social media for offering halal lifestyle and environment.
The advertisement, with a woman in hijab promoting the project as a place offering
“authentic community living with like-minded families sharing the same values and kids
growing safely in halal environment.” The advertisement video has sparked a row for
marketing a residential project in a manner which implies that it is being developed only
for the Muslim community.

Complaint Filed by Sahyadri Rights Forum
FPJ Shorts

The video was shared on social media by NHRC member Priyanka Kanoongo on Monday
calling it “poison distribution.” However, the commission took cognizance of the issue and
issued a notice on Wednesday to the state government’s chief secretary asking for an
action taken report based on the inquiry against the allegations. It also directed the
authority to submit the provisions under which such permission for the township was
granted on the basis of religion and submit a response within two weeks. “The allegations
made in the complaint prima facie seem to be serious violations of the human rights of
the victims,” read the notice from NHRC.

Kanoongo said that NHRC received a complaint against the township from the Sahyadri
Rights Forum NGO. “If separate settlements are being built for Muslims in India, in
Chhatrapati Shivaji Maharaj's Maharashtra, by creating fear that Muslims cannot live with
Hindus and giving them separate settlements, then this clearly reflects the implementation
of the principle of nation within the nation. We will not allow this to happen. This is not a
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matter that will stop here. Today, you are claiming that you want houses where only
Muslims live, then one day, you might demand a separate state for Muslims in
Maharashtra. This is a serious type of disease,” he said while talking to the media.

Political and Social Reactions

After the issue heated up, social media users are sharing advertisements from other
developers marketing their projects targeting only the Muslim community through similar
offerings. Right-wing Hindu organisations have also opposed these projects and
demanded that such projects should be scrapped.

VHP’s Strong Opposition

Vinod Bansal, national spokesperson of Vishwa Hindu Parishad, called the project a
conspiracy to reestablish Aurangzeb's rule through the Halal-based Jihadi society. “In a
sovereign nation, such nefarious plots have led to the creation of numerous mini-
Pakistans in India itself, from where the kafirs (non-Muslims) were forced to endure
persecution and flee. Hindu society and Mother India have suffered many such wounds.
Now, they can no longer be tolerated.”
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"lllegal and wrong": Ramdas Athawale objects to Muslim-only township under
development in Maharashtra

https://aninews.in/news/national/general-news/illegal-and-wrong-ramdas-athawale-
objects-to-muslim-only-township-under-development-in-maharashtra20250906051149/

ANI | Updated: Sep 06, 2025 05:11 IST

Bengaluru (Karnataka) [India], September 6 (ANI): Union Minister Ramdas
Athawale objected to the Muslim-only township being developed in Maharashtra's Raigad
and said it IS "illegal and wrong".
Speaking to ANI on Friday, Ramdas Athawale said, "I believe this is the first time in the
country that some builders have announced plans to build a separate township for the
Muslim community, which is quite objectionable. The Maharashtra government has
opposed this, and many people are also opposing it."
He clarified that opposing the township does not mean opposing the Muslim community.
"This does not mean opposition to Muslims, but neither can such a township be
announced for Hindus or Muslims. Therefore, | also oppose it, as announcing such a
township is illegal and wrong. Legal action should be taken against them. This is our
demand," he said.
The matter came to light after the National Human Rights Commission (NHRC) took
notice of the plan to develop the township.
BJP leader Atul Bhatkhalkar said that the Muslim-only township is against the
Constitution.

He said, "Housing complexes are being built in Karjat and Kashimira, where homes will
be given only to Muslims. This is against the Constitution, and there cannot be housing

complexes for a particular caste or religion.”
The BJP leader said that he has written to Chief Minister Devendra Fadnavis, demanding
an inquiry into the matter.

"I have written a letter to the Maharashtra Chief Minister yesterday and demanded an
inquiry into three points: this advertisement should be pulled down from the internet, it
needs to be investigated who these people are who want to create a divide in society,
and is there foreign funding behind it?" Bhatkhalkar said.
Earlier on Wednesday, calling the Muslim-only township divisive, NHRC member Priyank
Kanoongo said that the commission received a complaint from an NGO.
Kanoongo told ANI, "We received a complaint from the Sahyadri Rights Forum NGO that
in Maharashtra's Karjat area, a township is being developed that is providing facilities only
for the habitation of Muslims. If separate settlements are being built for Muslims in India,
in Chhatrapati Shivaji Maharaj's Maharashtra, by creating fear that Muslims cannot live
with Hindus and giving them separate settlements, then this clearly reflects the
implementation of the principle of nation within the nation."
He added that the commission has issued a notice to the chief secretary
of Maharashtra and asked him to submit a report.
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"We will not allow this to happen. We have issued a notice to the chief secretary
of Maharashtra. This is not a matter that will stop here. Today, you are claiming that you
want houses where only Muslims live... Then one day, you might demand a separate
state for Muslims in Maharashtra. This is a serious type of disease. We have asked the
chief secretary how the permission was granted to form such a society; submit a report
to us on this," he said. (ANI)



THE NEWS MILL, Online, 6.9.2025

Page No. 0, Size:(0)cms X (0)cms.

NATIONAL HUMAN
RIGHTS COMMISSION

The News Mill

“lllegal and wrong”: Ramdas Athawale objects to Muslim-only township under
development in Maharashtra

https://thenewsmill.com/2025/09/illegal-and-wrong-ramdas-athawale-objects-to-muslim-
only-township-under-development-in-maharashtra/

Written By: ANI | | Published on: Sep 6, 2025

Union Minister Ramdas Athawale objected to the Muslim-only township being developed
in Maharashtra’s Raigad and said it is  “illegal and  wrong”.
Speaking to ANI on Friday, Ramdas Athawale said, “I believe this is the first time in the
country that some builders have announced plans to build a separate township for the
Muslim community, which is quite objectionable. The Maharashtra government has
opposed this, and many people are also opposing it.”
He clarified that opposing the township does not mean opposing the Muslim community.
“This does not mean opposition to Muslims, but neither can such a township be
announced for Hindus or Muslims. Therefore, | also oppose it, as announcing such a
township is illegal and wrong. Legal action should be taken against them. This is our
demand,” he said.
The matter came to light after the National Human Rights Commission (NHRC) took
notice of the plan to develop the township.
BJP leader Atul Bhatkhalkar said that the Muslim-only township is against the
Constitution.

He said, “Housing complexes are being built in Karjat and Kashimira, where homes will
be given only to Muslims. This is against the Constitution, and there cannot be housing

complexes for a particular caste or religion.”
The BJP leader said that he has written to Chief Minister Devendra Fadnavis, demanding
an inquiry into the matter.

‘I have written a letter to the Maharashtra Chief Minister yesterday and demanded an
inquiry into three points: this advertisement should be pulled down from the internet, it
needs to be investigated who these people are who want to create a divide in society,
and is there foreign funding behind it?” Bhatkhalkar said.
Earlier on Wednesday, calling the Muslim-only township divisive, NHRC member Priyank
Kanoongo said that the commission received a complaint from an NGO.
Kanoongo told ANI, “We received a complaint from the Sahyadri Rights Forum NGO that
in Maharashtra’s Karjat area, a township is being developed that is providing facilities
only for the habitation of Muslims. If separate settlements are being built for Muslims in
India, in Chhatrapati Shivaji Maharaj's Maharashtra, by creating fear that Muslims cannot
live with Hindus and giving them separate settlements, then this clearly reflects the
implementation of the principle of nation within the nation.”
He added that the commission has issued a notice to the chief secretary of Maharashtra
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and asked him to submit a report. “We will not allow this to happen. We have issued a
notice to the chief secretary of Maharashtra. This is not a matter that will stop here. Today,
you are claiming that you want houses where only Muslims live... Then one day, you
might demand a separate state for Muslims in Maharashtra. This is a serious type of
disease. We have asked the chief secretary how the permission was granted to form such
a society; submit a report to us on this,” he said



OP INDIA, Online, 6.9.2025

Page No. 0, Size:(0)cms X (0)cms.

NATIONAL HUMAN
RIGHTS COMMISSION

OP India

Mumbai: Builder advertises "Halal lifestyle township’ exclusively for
Muslims, takes down promotional video after social media backlash

BJP spokesperson Ajit Chavan described that township as a step towards “Ghazwa-e-
Hind” (an Islamic concept of the complete takeover of India by Islam).

https://www.opindia.com/2025/09/mumbai-builder-advertises-halal-lifestyle-township-
exclusively-for-muslims-takes-down-promotional-video-after-social-media-backlash/

5 September, 2025 | Oplindia Staff

After facing huge backlash, the developer of a ‘Halal Lifestyle Township’, which is being
developed in Karjat, near Mumbai, has reportedly removed the video advertisement for
the township from social media platforms. The promotional video of the township named
‘Sukoon Empire’ attracted widespread criticism on social media for marketing the real
estate project as being exclusively for Muslims.

Apart from the promotional video, huge banners of the township were put up at various
locations in Mumbai by the developer of the township. These banners have now been
covered with black sheets. The developers of the township tendered an apology after
being accused of trying to create a communal divide by reserving the township for a
certain community.

The township, located around 100 km from Mumbai, stirred a storm after its video
advertisement went viral on social media. The advertisement showed a burga clad
woman promoting the real estate project where “like-minded families sharing similar”
values could live and their kids could grow in a “safe and Halal” environment”.

NHRC issued notice to Maharashtra government

On September 1, 2025, Priyank Kanoogo, a member of the National Human Rights
Commission (NHRC), shared the video on X, describing the township as a ‘Nation within
the Nation’. He said that a notice was served on the Maharashtra government regarding
the township.

Shiv Sena (Eknath Shinde faction) spokesperson Krishna Hegde questioned the motive
of the developers behind the advertisement. Demanding the removal of the
advertisement, he urged the Maharashtra government to investigate the project.

Slamming the developers of the real estate project, BJP spokesperson Ajit
Chavan described that township as a step towards “Ghazwa-e-Hind” (an Islamic concept
of the complete takeover of India by Islam).

Chavan said that such projects had no place in Mumbai or Maharashtra. He added that
the project violated the Constitution and called for stringent action against the developers.

The developers of the township
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The township is being developed by Sukoon Homes Builders and Developers, which is a
relatively less famous real estate developer.

The developers have announced the Sukoon Empire project as its flagship program
expected to be completed by April 2030.
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"Halal Lifestyle Township’ Near Mumbai Sparks Row, NHRC Seeks Report From
Maharashtra Government

A "Halal lifestyle” township near Mumbai sparks controversy. NHRC seeks report from
Maharashtra over allegations of religious segregation and constitutional concerns.

https://www.republicworld.com/india/halal-lifestyle-township-near-mumbai-sparks-row-
nhrc-seeks-report-from-maharashtra-government

India News | 3 min read
Reported by: Navya Dubey

Karjat: A real estate project promoting a “Halal lifestyle” township near Mumbai has
sparked a major controversy, drawing sharp reactions from political leaders, activists, and
citizens alike.

After its promotional video went viral on social media, the National Human Rights
Commission (NHRC) has taken note and issued a notice to the Maharashtra government,
seeking an investigation and a detailed Action Taken Report (ATR).

The township, named Sukoon Empire, is located in Karjat, around 100 kilometres from
Mumbai. It claims to offer “authentic community living” and a “safe Halal environment” for
families. The project is being marketed as a space tailored for Muslim families, featuring
facilities such as prayer areas and communal spaces, aimed at preserving religious and
cultural values.

The controversy escalated when NHRC member and BJP leader Priyank Kanoongo
shared the project’s advertisement on social media, calling it divisive.

In his post, he referred to the township as creating a “Nation within the Nation” and
described the video as “poison” rather than mere advertisement.

The video, which features a woman in a hijab, talks about raising children in a Halal
environment and living among “like-minded families.” It quickly went viral, with public
opinion sharply divided. While some people expressed concern about promoting religious
segregation, others pointed out that such initiatives emerge due to housing discrimination
faced by Muslims in many parts of India.

Amid the growing uproar, BJP MLA Atul Bhatkhalkar wrote a letter to Maharashtra Deputy
Chief Minister Devendra Fadnavis, demanding strict legal action against the builders and
an immediate ban on advertisements that promote religious exclusivity. Bhatkhalkar
stated that the promotion of such townships violates the Indian Constitution and threatens
social harmony.
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He alleged that the project was an example of "land jihad" and said it was "extremely
harmful to the peace, law, and order of the state.” In his letter, he urged the government
to form guidelines to prevent advertisements that may create divisions in society.

Shiv Sena (Eknath Shinde faction) spokesperson Krishna Hegde also criticized the
project, demanding the removal of the advertisement and a detailed inquiry into its intent
and legality.

The National Commission for Protection of Child Rights (NCPCR) also raised concerns,
further fueling the debate. While many critics accused the project of fostering communal
segregation, supporters argued that the Muslim community often faces systemic
discrimination in mainstream housing markets, leading to the need for such self-contained
communities.

The Maharashtra government is expected to submit its report to the NHRC within two
weeks.
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Karjat Halal Township Row: Nitesh Rane Warns of 'Bigger Conspiracy’, Claims
Many Villages Were Renamed

Following backlash over a 'Halal Lifestyle Township' near Mumbai, Maharashtra Minister
Nitesh Rane claimed in an exclusive interview that villages in the same area had
previously been renamed and were linked to anti-national activities.

https://www.republicworld.com/india/karjat-halal-township-row-nitesh-rane-warns-of-
bigger-conspiracy-claims-many-villages-were-renamed

India News | 2 min read
Reported by: Navya Dubey

Karjat: After the controversial ‘Halal Lifestyle Township’ project near Mumbai triggered
widespread outrage and drew intervention from the National Human Rights Commission
(NHRC), Maharashtra Minister Nitesh Rane has made a shocking revelation.

In an exclusive interview with Republic, the Minister Rane claimed that in the same
vicinity, names of villages have been changed and instances of anti-national activities
have previously been reported.

“There are a number of examples around that vicinity itself where names of villages were
changed into Islamic names, and that’s where anti-national activities began. The NIA had
to step in at one point,” Rane said.

“Until and unless this entire project and its intent are probed thoroughly, we cannot rule
out the possibility of a larger conspiracy” he further said.

Nitesh Rane also pointed out that while religious communities have the right to preserve
their traditions, any attempt to create an exclusive enclave based on religion must be
scrutinized, especially when it echoes previous patterns of concern.

He said that the government would only act conclusively after a formal investigation is
completed.

The township in question, named Sukoon Empire, is located in Karjat, approximately 100
km from Mumbai. Marketed as a “Halal lifestyle” project, it promises a “safe Halal
environment” for Muslim families, complete with prayer spaces and community-oriented
amenities.

Its promotional video which went viral on social media showed a woman in a hijab
speaking about raising children in a Halal environment among “like-minded families.” The
video ignited a sharp backlash, with critics calling it “religiously divisive.”

NHRC has since taken cognizance of the matter and issued a notice to the Maharashtra
government, seeking a full Action Taken Report (ATR).


https://www.republicworld.com/india/karjat-halal-township-row-nitesh-rane-warns-of-bigger-conspiracy-claims-many-villages-were-renamed
https://www.republicworld.com/india/karjat-halal-township-row-nitesh-rane-warns-of-bigger-conspiracy-claims-many-villages-were-renamed

REPUBLIC WORLD, Online, 6.9.2025

Page No. 0, Size:(0)cms X (0)cms.

BJP MLA Atul Bhatkhalkar described the project as a threat to “social harmony” and
accused the developers of promoting "land jihad." Shiv Sena (Eknath Shinde faction) and
the National Commission for Protection of Child Rights (NCPCR) also voiced concerns.

While supporters argue the project responds to housing discrimination faced by Muslims
in India, critics claim it violates the constitutional principles of equality and integration. The
state government is expected to submit its report to NHRC within two weeks.
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Sukoon Empire Row: Who Is Builder Behind Controversial "Halal Lifestyle’
Township?

The project, called Sukoon Empire, is being developed by Sukoon Homes Builders and
Developers in Karjat, Thane district, around 100 kilometres from Mumbai.

https://www.republicworld.com/india/sukoon-empire-row-who-is-builder-behind-
controversial-halal-lifestyle-township

India News | 3 min read
Reported by: Anubhav Maurya

A real estate project near Mumbai, marketed as a “Halal lifestyle township,” has triggered
a storm of controversy, sparking sharp reactions from political leaders, activists, and
citizens.

The project, called Sukoon Empire, is being developed by Sukoon Homes Builders and
Developers in Karjat, Thane district, around 100 kilometres from Mumbai.

The Builder and the Township

Sukoon Homes Builders and Developers is a relatively lesser-known real estate
developer that has announced the Sukoon Empire project as its flagship township.
According to project details, Sukoon Empire is located in Damat, Karjat, and is expected
to be completed by April 2030.

The township promises “authentic community living” and a “safe Halal environment” for
families. Its promotional material highlights features such as dedicated prayer areas,
communal spaces, and facilities designed to preserve cultural and religious values.

The developers have marketed the project as a housing space tailored primarily for
Muslim families, presenting it as a place where residents can raise children in what they
describe as a Halal atmosphere.

Viral Video and Rising Controversy

The controversy erupted after a promotional video for Sukoon Empire went viral on social
media. The video featured a woman in a hijab speaking about raising children in a Halal
environment and living among “like-minded families.”

The clip quickly drew mixed reactions. Some argued it was promoting religious
segregation, while others defended the project, pointing out that Muslims often face
housing discrimination in urban India, which pushes them towards self-contained
communities.

Political and Legal Heat


https://www.republicworld.com/india/sukoon-empire-row-who-is-builder-behind-controversial-halal-lifestyle-township
https://www.republicworld.com/india/sukoon-empire-row-who-is-builder-behind-controversial-halal-lifestyle-township

REPUBLIC WORLD, Online, 6.9.2025

Page No. 0, Size:(0)cms X (0)cms.

The political backlash was swift. NHRC member and BJP leader Priyank Kanoongo called
the video “poison” and accused the project of attempting to create a “nation within the
nation.”

BJP MLA Atul Bhatkhalkar wrote to Maharashtra Deputy Chief Minister Devendra
Fadnavis, demanding strict legal action against Sukoon Homes Builders and Developers.
He alleged the project was an instance of “land jihad” and said such advertisements
threaten social harmony. He also urged the government to issue clear guidelines against
promotional campaigns that encourage religious exclusivity.

Adding to the pressure, Shiv Sena (Eknath Shinde faction) spokesperson Krishna Hegde
demanded the removal of the advertisement and a full probe into the intent behind the
project.

The National Commission for Protection of Child Rights (NCPCR) also flagged concerns,
particularly about the message being sent through the video.

Additionally, the National Human Rights Commission (NHRC) has issued a notice to the
Maharashtra government, asking for a detailed Action Taken Report (ATR). The state
government has been directed to submit its report within two weeks.
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"Nation Within The Nation’: Row Erupts In Maharashtra Over 'Halal Lifestyle
Township’ Ad, NHRC Issues Notice To State Government

https://swarajyamag.com/politics/nation-within-the-nation-row-erupts-in-maharashtra-
over-halal-lifestyle-township-ad-nhrc-issues-notice-to-state-government

Swarajya Staff | Sep 05, 2025, 09:06 AM | Updated 10:20 AM IST

The National Human Rights Commission (NHRC) has issued a notice to the Maharashtra
government seeking a report on a controversial real estate project in Neral, around 100
km from Mumbai.

The project, so-called “Halal Lifestyle Township,” has sparked a political storm after its
promotional video went viral on social media,

The video, shared by NHRC member and former National Commission for Protection of
Child Rights (NCPCR) chairperson Priyank Kanoongo, features a woman in a hijab
promoting the township as an “authentic community living” space where "like-minded
families" could raise children “safely in a Halal environment.”

It highlights facilities such as prayer spaces, community gatherings, and lifestyle
amenities within walking distance.

"This is not advertisement but poison distribution. In the Karjat area near Mumbai, a
township with halal lifestyle is being built exclusively for those of the Muslim faith. This is
a Nation Within The Nation, and the Maharashtra government is being issued a notice,"
Kanoongo wrote on X.

The issue quickly escalated into a political flashpoint.

Shiv Sena (Eknath Shinde faction) spokesperson Krishna Hegde objected to the
advertisement, questioning its intent and calling for the video to be withdrawn.

He also urged the state government to launch an inquiry into the township’s marketing
strategy.

BJP spokesperson Ajit Chavan went further, branding the project as part of a “Ghazwa-
e-Hind” attempt.

He argued that such initiatives have no place in Mumbai or Maharashtra, terming it a
direct challenge to the Constitution.

Chavan demanded strict action against the developers for allegedly promoting the
township on religious lines.
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Uproar over new Halal lifestyle’ township project near Mumbai; NHRC seeks probe

The advertisement for the proposed “Halal Lifestyle Township” has evoked strong
criticism, with claims that the project is being positioned as a housing enclave tailored to
a specific religious community.

The project has drawn sharp criticism for allegedly catering only to a particular religious
community. NHRC chairperson said it's like a 'nation within a nation’

https://thefederal.com/cateqory/states/west/maharashtra/halal-lifestyle-township-project-
mumbai-nhrc-seeks-probe-205161

The Federal | 5 Sept 2025 8:59 AM IST

A real estate project in Neral, titled 'Sukoon Empire' in Karjat, approximately 100 km from
Mumbai, has sparked a political controversy and unease, following the viral spread of its
promotional video on social media.

The advertisement for the proposed “Halal Lifestyle Township” has evoked strong
criticism, with claims that the project is being positioned as a housing enclave tailored to
a specific religious community.

Nation within the nation

The chairperson of the National Commission for Protection of Child Rights (NCPCR),
Priyank Kanoongo, who posted the video clip on social media, and flagged it, called the
advert a “Nation within the Nation”. Further, he said the NHRC has shot off a letter to the
Maharashtra government seeking a probe and an Action Taken Report (ATR).

Kanoongo wrote in his post that this is not an advertisement but spreading poison. In the
Karjat area near Mumbai, a township with halal lifestyle is being built exclusively for those
of the Muslim faith, he pointed out, adding that amounts to being "a nation within the
nation.”

The promotional video, which features a woman wearing a hijab portrays the township as
a haven for “authentic community living” for like-minded families, emphasising a “safe
Halal environment” for children. It also claims that there is an convenient access to prayer
areas and spaces for communal gatherings.

Order probe into project: SS

Meanwhile, Shiv Sena (Eknath Shinde faction) spokesperson Krishna Hegde too dived
into the row, questioning the intent behind the advertisement. He demanded that the
promotional video be withdrawn and urged the state government to conduct a probe into
the project.
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NHRC Notice to Maharashtra Govt on "Halal Lifestyle Township’

https://organiser.org/2025/09/05/314193/bharat/maharashtra-nhrc-notice-to-govt-on-
halal-lifestyle-township-in-neral-after-viral-video-sparks-political-row/

WEB DESK Sep 5, 2025, 10:30 am IST in Bharat, Maharashtra

The National Human Rights Commission (NHRC) has issued a notice to the Maharashtra
government demanding a comprehensive report on a contentious real estate project in
Neral, around 100 km from Mumbai.

The project, promoted as a “Halal Lifestyle Township,” has stirred sharp political debate
after a video advertisement went viral on social media. The NHRC notice follows growing
concerns that the marketing of the township is being carried out on explicitly religious
lines.

The video was shared by NHRC member and former National Commission for Protection
of Child Rights (NCPCR) chairperson Priyank Kanoongo, who drew attention to its
communal undertones.

In the promotional clip, a woman in a hijab endorses the township as an “authentic
community living” initiative where “like-minded families” could raise children “safely in a
Halal environment.”

The video also showcased facilities such as prayer spaces, dedicated areas for
community gatherings, and lifestyle amenities designed to cater to residents within
walking distance.

Kanoongo sharply criticised the project, writing on X (formerly Twitter): “This is not
advertisement but poison distribution. In the Karjat area near Mumbai, a township with
halal lifestyle is being built exclusively for those of the Muslim faith. This is a Nation Within
The Nation, and the Maharashtra government is being issued a notice.”

The issue has quickly snowballed into a political flashpoint.

Shiv Sena (Eknath Shinde faction) spokesperson Krishna Hegde condemned the
advertisement, questioning its purpose and calling for the withdrawal of the video. He also
demanded that the state government initiate an inquiry into the township’s promotional
campaign.

BJP spokesperson Ajit Chavan took an even stronger stance, alleging that the project
was part of a “Ghazwa-e-Hind” strategy.

He said such initiatives were unacceptable in Maharashtra, terming them a “direct
challenge to the Constitution.”
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Chavan demanded that the developers face strict action for allegedly violating
constitutional principles by marketing the township on religious grounds.

Meanwhile, political opposition to the project continues to mount, with parties calling for
accountability and transparency in the township’s development and marketing strategies.
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"Halal Lifestyle Township’ near Mumbai sparks political firestorm, NHRC demands
answers

Shiv Sena (Eknath Shinde faction) spokesperson Krishna Hegde demanded the
withdrawal of the campaign and called for an inquiry into whether such religiously targeted
marketing contravened constitutional principles of equality

https://www.moneycontrol.com/city/halal-lifestyle-township-near-mumbai-sparks-
political-firestorm-nhrc-demands-answers-article-13523524.html

Moneycontrol City Desk | September 05, 2025 / 10:14 IST

A real estate project in Neral, around 100 km from Mumbai, has ignited a storm of political
and legal controversy after a promotional advertisement marketed it as a “Halal Lifestyle
Township”. The campaign, featuring a woman in a hijab, promised an environment for
“like-minded families” with prayer spaces, community gatherings and a safe atmosphere
for children to grow up in.

The video, which quickly went viral, was flagged by former National Commission for
Protection of Child Rights (NCPCR) chairperson Priyank Kanoongo, who criticised the
concept as fostering separatism. Kanoongo described it as “a Nation within the Nation”
and confirmed that the Maharashtra government had been issued a notice over the matter
in post on X.
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"Halal Lifestyle Township’ In Neral Near Mumbai Sparks Political Row, NHRC Seeks
Report From Maharashtra Govt After Project’s Ad Clip Goes Viral

The controversy began after the former chairperson of the National Commission for
Protection of Child Rights, Priyank Kanoongo, shared a video clip of the project’s
advertisement. The video shows a woman in a hijab presenting the township as a place
offering "authentic community living' with like-minded families and an environment where
children could grow up safely in a Halal atmosphere.

https://www.freepressjournal.in/mumbai/halal-lifestyle-township-in-neral-near-mumbai-
sparks-political-row-nhrc-seeks-report-from-maharashtra-govt-after-projects-ad-clip-

goes-viral
Prathamesh Kharade | Updated: Friday, September 05, 2025, 08:49 AM IST

Mumbai: A proposed real estate project in Neral, about 100 km from Mumbai, stirred a
major political controversy after its promotional advertisement went viral on social media.
Marketed as a 'Halal Lifestyle Township,' the project has been accused of promoting
exclusivity on religious lines, drawing criticism from political parties and rights bodies
alike.

The controversy began after former National Commission for Protection of Child Rights
(NCPCR) chairperson Priyank Kanoongo shared a video clip of the project’s
advertisement. The video shows a woman in a hijab presenting the township as a place
offering 'authentic community living' with like-minded families, prayer spaces, community
gatherings, and an environment where children could grow up safely in a Halal
atmosphere. Kanoongo sharply criticised the concept, terming it a Nation within the
Nation, and announced that the Maharashtra government had been issued a notice over
the issue.

Viral Ad Clip Draws Political Reactions

Political reactions quickly followed. Shiv Sena (Eknath Shinde faction) spokesperson
Krishna Hegde objected to the township’s promotion strategy and demanded that the
advertisement be withdrawn. He also called for a probe into whether such targeted
marketing violated constitutional principles of equality.

FPJ Shorts

The Bharatiya Janata Party (BJP) escalated the rhetoric further, with party spokesperson
Ajit Chavan alleging that the project was an attempt at 'Ghazwa-e-Hind.' He claimed that
such real estate developments had no place in Mumbai or Maharashtra, arguing that they
challenged the secular fabric of the Constitution. Chavan demanded strict action against
the project developers, describing the campaign as divisive and unconstitutional, as
reported by India Today.
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NHRC Seeks Detailed Report From Maharashtra Govt

Amid the escalating debate, the National Human Rights Commission (NHRC) has
formally stepped in. Taking cognisance of the complaints that the township was being
advertised on communal lines, the NHRC has sought a detailed report from the
Maharashtra government. The intervention places the project under greater scrutiny, as
authorities are now expected to examine whether any legal or constitutional provisions
have been violated.

The episode has sparked wider discussions about the ethics of community-centric real
estate marketing and its potential impact on social harmony. While developers often
highlight lifestyle-specific amenities to attract buyers, critics argue that overtly religious
positioning could deepen divisions. With both NCPCR and NHRC now involved, the
Maharashtra government faces mounting pressure to clarify its stance and act decisively.
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Jaipur’s Medical College got approval for 250 MBBS seats amid NHRC, NMC
concerns on duty hours, stipend, student welfare

https://medicaldialogues.in/news/education/medical-colleges/jaipurs-medical-college-
got-approval-for-250-mbbs-seats-amid-nhrc-nmc-concerns-on-duty-hours-stipend-
student-welfare-154682

Written by Barsha Misra Published On 2025-09-05T14:16:40+05:30 | Updated On 5
Sept 2025 2:16 PM IST

nmc approval

Jaipur: The National Medical Commission (NMC) granted 250 MBBS seats to Jaipur
National University Institute for Medical Sciences and Research Centre (JNUIMSRC), as
per the tentative list of medical colleges and MBBS seat matrix for NEET
2025 counselling, released by the Medical Counselling Committee (MCC).

This approval comes amid ongoing concerns over alleged violations of duty hours,
stipend amounts, and student welfare at the institute.

Sources have informed Medical Dialogues that this college has received NMC approval
for medical seats even though earlier this year, it received show-cause notices from the
Apex Medical Commission over discrepancies in the duty hours, stipend amount for
resident doctors and the patient load.

According to doctors, the medical college students are reportedly still facing the same
problems, and there have been no changes in the circumstances.

Earlier, the National Human Rights Commission (NHRC) took cognisance of the matter,
and after conducting a surprise inspection in December last year, NMC found that these
allegations were not without any basis.

NHRC had taken cognisance of the issue after it received anonymous complaints from
the postgraduate resident doctors and interns at INUIMSRC, who highlighted their mental
harassment, toxic culture, excessive and continuous duty hours, unreasonable warning
and panellists, mandatory purchase of uniforms and books, etc. in the University. The
complainants had requested an inspection at the University and rectification of the issues
on priority.

Based on the directions issued by the NHRC, NMC conducted a surprise inspection of
the medical college, Jaipur, on 18.12.2024. The inquiry report mentioned that during the
visit, the team was shown the OPD of General Medicine and General Surgery, ICU
complex, Radiodiagnosis, Pathology, Oncology, Casualty Ward and Labour Room. The
Dean was asked to provide the register of the patients' bed occupancy as per the
requirement under Minimum Standard Requirement for Post Graduate Courses - 2024.
However, it was not provided.
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The report further mentioned that even though the students were interviewed individually
and in group, none of them reiterated the complaints submitted by NHRC due to fear of
termination. Therefore, the personal phone number of the NMC team member was
shared, and several calls were received. The callers, asking for maintenance of
anonymity, reiterated that all the allegations were true. They also confirmed that they had
to complete more than 36 hours of duty without rest or sleep. Due to this, they were sleep-
deprived and faced mental harassment and psychiatric issues. Further, the students
informed that they were given half an hour lunch time, and if they were late for even a few
minutes, they were asked to pay a hefty fine and asked to conduct extra duty. Therefore,
the students allegedly received less than 50% of the regular stipend.

Consequently, NMC issued a show-cause notice on 2 January 2025 to the medical
college for violations of the Maintenance of Standards of Medical Education Regulations,
2023.
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Karjat’s 'Sukoon Empire’ Halal Township Sparks Row, NHRC Issues Notice

https://thecommunemag.com/karjats-sukoon-empire-halal-township-sparks-row-nhrc-
issues-notice/

By The Commune - September 5, 2025

A township project coming up in Karjat, around 100 km from Mumbai, has sparked a major
controversy after promotional videos described it as offering a “Halal lifestyle” exclusively
for Muslims.

The project, named Sukoon Empire, drew attention after National Human Rights
Commission (NHRC) member Priyank Kanoongo shared one such video on X. The clip
featured a woman in a hijab promoting the township as a place for “authentic community
living with like-minded families, children growing safely in a Halal environment, elders
being respected, prayer spaces within walking distance, and spiritual wellness.”

Posting the video, Kanoongo wrote: “This is not advertisement, it is poison... a township
is being built only for people of the Muslim faith, offering a Halal lifestyle. This is nothing
less than a ‘Nation within the Nation.” A notice is being sent to the Maharashtra
government.”

The NHRC has since issued a notice to the Maharashtra Chief Secretary, seeking a
detailed report within two weeks. The Commission said the matter raises “serious
concerns of human rights violations.”

Critics argue the project promotes religious segregation and violates the
Constitution. “Houses will be built only for people of one religion. Houses will be sold to
people of this religion... This is a challenge to the Constitution of India,” the NHRC stated,
warning that such developments could lead to demands for religiously exclusive schools,
services, and even separate states. It further described the promotion as “a call for
Ghazwa-e-Hind” and demanded strict action against the builders and withdrawal of the
advertisements.

Meanwhile, some voices online defended the project, arguing that Muslims face housing
discrimination in urban India and are therefore forced to create safe spaces for
themselves. Hindutva groups, however, slammed the township as “communal
gentrification.”

The Maharashtra government has yet to respond formally, though officials have indicated
the matter is under review. The township site at Neral-Karjat remained closed in recent
days, with construction expected to begin soon.
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NHRC writes to Maharashtra govt seeking probe in "Halal lifestyle township’ issue

"The allegations made in the complaint prima facie seem to be serious violations of the
human rights of the victims,” the NHRC said in the notice issued to Maharashtra’s Chief
Secretary under section 12 of the Protection of Human Rights Act, 1993.

https://www.deccanherald.com/india/maharashtra/nhrc-writes-to-maharashtra-govt-
seeking-probe-in-halal-lifestyle-township-issue-3713019

Mrityunjay Bose, DHNS Last Updated : 05 September 2025, 00:52 IST

Mumbai: In a shocking development, a housing project in Karjat, Raigad, the district
neighbouring the financial capital of Mumbai, has advertised a “Halal lifestyle township”
leading to a major controversy even as the National Human Rights Commission (NHRC)
has shot off a letter to the Maharashtra government seeking a probe and an Action Taken
Report (ATR)

NHRC member Priyank Kanoongo has flagged the issue and posted the advertisement
video on X microblogging platform.

“This is not an advertisement but spreading poison. In the Karjat area near Mumbai, a
township with halal lifestyle is being built exclusively for those of the Muslim faith. This is
a nation within the nation,” he wrote. "We are issuing a notice to the Maharashtra
government asking whether it is granting permission to create separate settlements for
Muslims in Maharashtra, the land of Chhatrapati Shivaji Maharaj. This matter is not just
about creating a separate township. The advertisement is being done in such a way that
it suggests Muslims are facing intolerance and want to move to a separate place to protect
themselves,” he said. The project is known as "Sukoon Empire."

In the advertisement, a lady is seen saying: “When you are forced to compromise on your
family’s principles in society, is that right? At Sukoon Empire, you will find authentic
community living, like-minded families sharing the same values, children growing safely
in a Halal environment, and elders being respected and cared for. This investment
secures not just your money, but also your family’s future.” The issue has gone viral on
social media platforms."The allegations made in the complaint prima facie seem to be
serious violations of the human rights of the victims,” the NHRC said in the notice issued
to Maharashtra’s Chief Secretary under section 12 of the Protection of Human Rights Act,
1993.

“The NHRC Registry is directed to issue notice to Chief Secretary, Government of
Maharashtra, with directions to get the allegations made in the complaint inquired into
and to submit an Action Taken Report and directs the authority concerned to submit the
provisions under which such permission/ license for the township has been granted by
the RERA (Mumbai, Maharashtra) based on religion, which threatens the sovereignty,
integrity, and unity of India,” the notice said.
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"Halal Lifestyle Township’ near Mumbai stirs row, NHRC’s Priyank Kanoongo calls
it ‘nation with the nation’

https://www.indiablooms.com/news/halal-lifestyle-township-near-mumbai-stirs-row-
nhrcs-privank-kanoongo-calls-it-nation-with-the-nation/details

By IBNS | Sep 5, 2025

Mumbai/IBNS: A real estate project at Karjat in Neral, a town near Mumbai in
Maharashtra, has stirred a row with its advertisement that allegedly promotes the project
as a residential complex for a particular community.

The advertisement shows a woman talking about the Sukoon Empire that promotes "like-
minded families" driven by "same values" and "a halal environment".

The promotional video has reference to a man with a skull cap teaching a child at home
as well as a mosque.

Dressed in a hijab, a woman presenter was heard saying in the video, "Is it correct to
sacrifice principles for families in a society? Rediscover in Sukoon Empire authentic
community living, likeminded families that share the same values, a place where kids
safely grow in a halal environment, elders receive respect and care naturally, prayer
spaces and community gatherings are within walking distance and people are surrounded
by spiritual wellness.

"This investment will not only secure your money but also the family's future. Experience
values-driven community, feel the difference visiting this weekend."

The video was shared by National Commission for National Human Rights Commission
(NHRC) member Priyank Kanoongo who said, "This is not advertisement but poison
distribution. In the Karjat area near Mumbai, a township with halal lifestyle is being built
exclusively for those of the Muslim faith. This is a Nation Within The Nation, and the
Maharashtra government is being issued a notice."

Speaking to ANI, Priyank said, "We received a complaint from the Sahyadri Rights Forum
NGO that in Maharashtra's Karjat area, a township is being developed that is providing
facilities only for the habitation of Muslims. If separate settlements are being built for
Muslims in India, in Chhatrapati Shivaji Maharaj's Maharashtra, by creating fear that
Muslims cannot live with Hindus and giving them separate settlements, then this clearly
reflects the implementation of the principle of nation within the nation.

"We will not allow this to happen. We have issued a notice to the chief secretary of
Maharashtra. This is not a matter that will stop here. Today, you are claiming that you
want houses where only Muslims live... Then one day, you might demand a separate
state for Muslims in Maharashtra. This is a serious type of disease. We have asked the
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chief secretary how the permission was granted to form such a society; submit a report
to us on this."

The National Human Rights Commission (NHRC) has formally issued a notice to the
Maharashtra Chief Secretary and MahaRERA, demanding an explanation of the legal
basis for approving a project that appears to be exclusive to one religion.

The notice calls the project a communal breach of constitutional values and asks for a
report within two weeks.

Shiv Sena (Eknath Shinde) Spokesperson Krishna Hegde demanded the withdrawal of
the campaign video and initiated a call for a thorough government inquiry into the project's
intent and legality.

Ajit Chavan, Bharatiya Janata Party (BJP) spokesperson, criticised the township as part
of a broader "Ghazwa-e-Hind" attempt, calling it unconstitutional and an affront to India’s
secularism. He demanded strict punitive action against the developers.
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"Halal Lifestyle Township’ near Mumbai stirs row, NHRC’s Priyank Kanoongo calls
it ‘nation within the nation’

https://neherald.com/national/halal-lifestyle-township-near-mumbai-stirs-row-nhrcs-
priyank-kanoongo-calls-it-nation-within-the-nation

By IBNS | Sep 5, 2025

Mumbai/IBNS: A real estate project at Karjat in Neral, a town near Mumbai in
Maharashtra, has stirred a row with its advertisement that allegedly promotes the project
as a residential complex for a particular community.

The advertisement shows a woman talking about the Sukoon Empire that promotes "like-
minded families" driven by "same values" and "a halal environment".

The promotional video has reference to a man with a skull cap teaching a child at home
as well as a mosque.

Dressed in a hijab, a woman presenter was heard saying in the video, "Is it correct to
sacrifice principles for families in a society? Rediscover in Sukoon Empire authentic
community living, likeminded families that share the same values, a place where kids
safely grow in a halal environment, elders receive respect and care naturally, prayer
spaces and community gatherings are within walking distance and people are surrounded
by spiritual wellness.

"This investment will not only secure your money but also the family's future. Experience
values-driven community, feel the difference visiting this weekend."

The video was shared by National Commission for National Human Rights Commission
(NHRC) member Priyank Kanoongo who said, "This is not advertisement but poison
distribution. In the Karjat area near Mumbai, a township with halal lifestyle is being built
exclusively for those of the Muslim faith. This is a Nation Within The Nation, and the
Maharashtra government is being issued a notice."

Speaking to ANI, Priyank said, "We received a complaint from the Sahyadri Rights Forum
NGO that in Maharashtra's Karjat area, a township is being developed that is providing
facilities only for the habitation of Muslims. If separate settlements are being built for
Muslims in India, in Chhatrapati Shivaji Maharaj's Maharashtra, by creating fear that
Muslims cannot live with Hindus and giving them separate settlements, then this clearly
reflects the implementation of the principle of nation within the nation.

"We will not allow this to happen. We have issued a notice to the chief secretary of
Maharashtra. This is not a matter that will stop here. Today, you are claiming that you
want houses where only Muslims live... Then one day, you might demand a separate
state for Muslims in Maharashtra. This is a serious type of disease. We have asked the


https://neherald.com/national/halal-lifestyle-township-near-mumbai-stirs-row-nhrcs-priyank-kanoongo-calls-it-nation-within-the-nation
https://neherald.com/national/halal-lifestyle-township-near-mumbai-stirs-row-nhrcs-priyank-kanoongo-calls-it-nation-within-the-nation

NEHERALD.COM, Online, 6.9.2025

Page No. 0, Size:(0)cms X (0)cms.

chief secretary how the permission was granted to form such a society; submit a report
to us on this."

The National Human Rights Commission (NHRC) has formally issued a notice to the
Maharashtra Chief Secretary and MahaRERA, demanding an explanation of the legal
basis for approving a project that appears to be exclusive to one religion.

The notice calls the project a communal breach of constitutional values and asks for a
report within two weeks.

Shiv Sena (Eknath Shinde) Spokesperson Krishna Hegde demanded the withdrawal of
the campaign video and initiated a call for a thorough government inquiry into the project's
intent and legality.

Ajit Chavan, Bharatiya Janata Party (BJP) spokesperson, criticised the township as part
of a broader "Ghazwa-e-Hind" attempt, calling it unconstitutional and an affront to India’s
secularism. He demanded strict punitive action against the developers.
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BJP leader’s move against halal township seen as intolerance towards Muslim
developers

https://madhyamamonline.com/india/bjp-leaders-move-against-halal-township-seen-as-
intolerance-towards-muslim-developers-1444281

5 September 2025

A township project in Karjat near Mumbai has attracted criticism after its promotional
video described it as a halal lifestyle community designed exclusively for Muslims, and
the advertisement has triggered widespread debate on social media amid mixed
responses, with some pointing out that since Muslims are often denied housing or refused
rentals in Hindu-dominated areas, societies like this function as an alternative.

The controversy gained traction when National Human Rights Commission member and
Bharatiya Janata Party functionary Priyank Kanoongo shared the video on his social
media account on September 1, and he urged the Maharashtra government to take legal
action against the developers, according to The Siasat Daily.

The project, promoted by Sukoon Empire, emphasised facilities tailored to the Muslim
community, including prayer spaces, community gatherings and an environment where
residents could live with like-minded people, and the advertisement portrayed this as an
alternative to compromising one’s principles in wider society.

However, the framing of the township as a religiously exclusive space has been called
divisive, and critics have described it as an attempt to promote segregation in the name
of lifestyle choices.

Social media reactions have revealed a sharp divide, as some voices condemned the
idea and equated it with communal separation, while others defended it as a response to
the housing discrimination many Muslims face in urban India, where restrictions on
renting or owning homes often exist on the basis of religion.

Supporters argued that such projects arise from the exclusionary practices already
present in housing societies, and they maintained that creating an alternative space was
a measure of necessity rather than choice.
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"Spewing hatred’: UP cleric condemns upcoming "halal lifestyle’ township near
Mumbai

By IANS | Updated: September 5, 2025 17:10 IST

New Delhi, Sep 5 An upcoming housing society project in Neral, about 100 km from
Mumbai, has evoked ...

New Delhi, Sep 5 An upcoming housing society project in Neral, about 100 km from
Mumbai, has evoked strong reactions from the netizens over its ‘halal’ and ‘exclusively
Muslim' character and also ignited a political firestorm.

Maulana Shahabuddin Razvi Barelvi, the leading Muslim cleric from Uttar Pradesh, is the
latest to condemn and call out the township project and its developers for promoting and
selling ‘halal lifestyle’, apparently to those belonging to a certain community.

The All India Muslim Jamaat (AIMJ) president decried the touting of the project as ‘the
one for like-minded people with a halal lifestyle’ in a promotional video and termed it a
brazen act of spreading hatred and creating division in society.

"He also went to urged people to stay cautious and not fall into the trap of those igniting
animosity among people and poisoning the minds, in the garb of property business.

Notably, the housing project titled ‘Sukoon Empire’ in Karjat is being marketed as a
residential colony, tailored to meet the needs of a specific community. Its promotional
video, soon after landing on social media, triggered anger and outrage, with many raising
serious objections to its ‘religious’ character.

In the promotional video, a woman is seen wearing a hijab and portraying the township
as a haven for ‘authentic community living’ for like-minded families and emphasising a
safe ‘halal environment’ for children.

Priyank Kanoongo, member of the National Human Rights Commission (NHRC), took
exception to the society and called it a ‘nation within the nation’ while many leaders from
the BJP and Shiv Sena frowned upon the open ‘linkage’ of religion with residence.

VHP national spokesperson Vinod Bansal also reacted to the housing project.

Labelling it a mini-Pakistan, he said, “the Hindu society and Mother India have suffered
many such wounds. Now, they can no longer be tolerated.”

--IANS

Disclaimer: This post has been auto-published from an agency feed without any
modifications to the text and has not been reviewed by an editor
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"Spewing hatred’: UP cleric condemns upcoming "halal lifestyle’ township near
Mumbai

https://www.socialnews.xyz/2025/09/05/spewing-hatred-up-cleric-condemns-upcoming-
halal-lifestyle-township-near-mumbai/

Posted By: Gopi September 5, 2025

New Delhi, Sep 5 (SocialNews.XYZ) An upcoming housing society project in Neral, about
100 km from Mumbai, has evoked strong reactions from the netizens over its ‘halal’ and
‘exclusively Muslim' character and also ignited a political firestorm.

Maulana Shahabuddin Razvi Barelvi, the leading Muslim cleric from Uttar Pradesh, is the
latest to condemn and call out the township project and its developers for promoting and
selling ‘halal lifestyle’, apparently to those belonging to a certain community.

The All India Muslim Jamaat (AIMJ) president decried the touting of the project as ‘the
one for like-minded people with a halal lifestyle’ in a promotional video and termed it a
brazen act of spreading hatred and creating division in society.

"By using such a word ‘Halal’, an attempt is being made to send out a particular kind of
message. The builders and people involved in this are not working to unite society, but
rather to spread hatred and create division," he said.

He also went to urged people to stay cautious and not fall into the trap of those igniting
animosity among people and poisoning the minds, in the garb of property business.

Notably, the housing project titled ‘Sukoon Empire’ in Karjat is being marketed as a
residential colony, tailored to meet the needs of a specific community. Its promotional
video, soon after landing on social media, triggered anger and outrage, with many raising
serious objections to its ‘religious’ character.

In the promotional video, a woman is seen wearing a hijab and portraying the township
as a haven for ‘authentic community living’ for like-minded families and emphasising a
safe ‘halal environment’ for children.

Priyank Kanoongo, member of the National Human Rights Commission (NHRC), took
exception to the society and called it a ‘nation within the nation’ while many leaders from
the BJP and Shiv Sena frowned upon the open ‘linkage’ of religion with residence.

VHP national spokesperson Vinod Bansal also reacted to the housing project.

Labelling it a mini-Pakistan, he said, “the Hindu society and Mother India have suffered
many such wounds. Now, they can no longer be tolerated.”

Source: IANS
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AT SR Wioide TR HSS HIATT UETGE A, Hel- T B dis+ $T {1 A1 ¥gT
T

https://deshbandhump.com/%E0%A4%B9%E0%A4%B2%E0%A4%BE%E0%A4%B2-
%E0%A4%9F%EO0%A4%BEYE0%A4%89%E0%A4%A8%E0%A4%B6%EO0%A4%BFY%
E0%A4%AA-
Y%EO0%A4%AAYEO0%AS5%8DY%E0%A4%BO%EO0%AS5%8BUE0%A4%ICHEO0%AS%87
%EO0%A4%95%E0%AS5%8D%E0%A4%IFE-%E0%A4%AA/ O

by SRIE%] | September 5, 2025 | in AT THER

SRl 5 RideR (SETTTw) | 3ifet $far g s & gk srege HiarT ReTge A Jorat
Gt 7 Jas # 9 I8! TSR HT 9 ‘AT ISR T S W AURT STa1E g1 S8
foeE’l IR A § THRd M BT 3RIT T 8 | 3614 Hel [P fSee U B Sieq &l

T8 gfep AT BT FH PR }J &

3iTet SFSaT T ST & WP fenal HietT AGTgeH Yoid! avaid! § YehdR Pl SHSULITH
 FIad | Fel, “Has &b U Hoid H U WY TSR 5 381 8, e 14 galTd s
W T 5| 9 A6 b 10 IGHR T oG BT XA PP U (el TRE o Ha T e
ST 3BT ]| S faed 38 §1 %8 §, 98 IR TH H T0d Ml 91ed ¢ | 98 U &l SiteH
BT Tl dfeh A BT HH PIB o l”

38 g, “H Usdl § for gaa ersaR a1 g AR a1 f g, g ar smaer
3R TSRS HIHT o A1 XE- ST 1 Addd g2 Ig 9§ a1 19 § ol [RAd F Fafda
A H ST fhT o1 § 1 37 A1 1 TSR § B18 o &1 81 81 98 AN S
Ueg] BT ST HRb DT TTAd WISl ¢ X8 &1 & 39 Al b1 et o g, oifds T ant
TSl B AIS BT HTH P G 8| H HERIY & FHS J SUd PRl g fb 37 Al ¥ gIR[R
5 | DT AHG R HM el 51 517

Has & doid U URdlidd Bad AshRelsd SR &I faqmo aRe #ifgar R 9t &
faw =T g3 B

IS AAAIMIBR SN (TSR = Hi 39 Amd &I iRl ¥ o’ §1 TivgeRydt &
T TRi® S A fasoq &1 difsar dike Hifsar wehid T IR TRR HRd gu for,
g fagu= 78t faw 1o B 1 Has & U aetd 3ad B ohad JUaH Holgd aTal o forg
gald RIS alell CI3RMY §18 o @1 ¢ | I8 YA fafe g A= Ry & HiaR 1Y) B!
39 A1 § HERTY WHR B ANy a1 &1 @I 1"

—3TEUTATH
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HERTY: UG ST A Had GHAHT] & Y TSR W Sarg Smufxy, Hg1- =1 o

https://www.timesnowhindi.com/india/maharashtra-ramdas-athawale-objected-to-
township-only-for-muslims-says-for-the-first-time-in-country-article-152691410

Edited by: Nitin Arora | Updated Sep 6, 2025, 07:59 IST

Ramdas Athawale News: $&id Hal JHG TGad  HERTY b G H bad THAHH! &
fTT ST 11 T@ 2T3-1RIY TR RIS SIdr 5. 39 HIHd! 1 Ugel UPII HHAIISR SR gRI
T o I 1. e UTd U NGO 1 IR ¥ Risbrad 1% o,

Maharashtra township for Muslims: dhag HA IHGN TSI ﬁm% MR T odd
qaaE! & ol faemRid &1 S W@ TSR TR Uiy 9dis g1 3614 39 3dY 3R Tad
AR & | THTER Toidt ANI ¥ ST $Rd gU M 316ad A Hgl, TRT A1 ¢ fob o1 & 7
Ugdl R ¢ f 3o fowe’l A gfRas THer & T U oenT s §9 &1 Aol $I
YU B g, Sl BIB! SMURISHSD 8. HERIY WHR A 39T k1Y a1 § IR &g i
P R W B!

HTA HRATS 8

3I5i- WY a1 f s &1 faRiy & &1 Adas gRad Ta™ &1 foRiY 781 g1 31
T, 'ZTH] Aaad JuaH! &1 fariy 78 g, 7 a1 fegaf a1 quaHHi & fog T ersAfmy &t
YN &1 S Yblt §. Safey, H +ff 39T faviy o €, Fifes Uit T3 R &t givon &=
33y 3R TTAd g | I RAAH B HRATS DI ST AR | T8 THRY AT 7

RIS HHATIGR AN A fear e

gg HHCT P AFAIIDR 3T (NHRC) GRT CI3HRIT fdebRid B & el R I
o & dIg QA 37| dgl, UTSTaT AdT A HIARIAdR - Bl [ dhdd HAHM! o forg
TR WAy™ & favg B

HSUAY i ferar o
38 HET, ‘Hord 3R HIART T AT URIR 9L IR 8, 981 had GHaHH! &I 81 R
3T SME | I8 dfaum & favg § iR s faxiy Sfa ar o & fo sarfta ofer =8t 81

qhd ' YISTUT AT A BT fo I Gl ¢ds Beua &l U foradx 39 H1Hd &t Sid
B AT BRI
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HERTY ¥ guaal & R gara ersaRm @ R et faarg, Bip 7 garar s+HiA

foreTe

& IAE b PHoid H U BATA AIRHEIS ISR Woide & fagmu= &1 difsa
et Hifgar R Aol I IR 81 38T 7. 39 faxu & doR 3fd faare fvs mar . 39 fagmA
T SATAET B o XG! §. TGRSR Pt 3regef et S 3 S & R Hd gU
foran fo6 3 fagmoe &Y, STe’ e & BRI B,

https://www.tv9hindi.com/state/maharashtra/halal-lifestyle-township-project-near-
mumbai-karjat-nhrc-summons-report-maharashtra-government-3469130.html

Wﬂ—s’ﬂql Updated on: Sep 05, 2025 2:49 PM IST

TERTY & TG & Poid & UM R H T RId T Uoiae &1 fagu= G arRd gl 361 &,
29 faqUA @1 daR 39§31 faare WS 81 T 3. aRRd a9+ & difsa & qaadHl &
foTe TaTd ARTRRd S¥ART §F & 91 Bl off 6! &, o TRrd Hifsar )R ard fean
ST 8T §. 3RIU § b 98 Uiviae JuadH! & forg Sariig SiaHT & dR 0R §91T o 38T &,
< Uivide & JaR difSal H f3eiTd Ug- Teb Higel galel C3AIRIY & IR H §dldl §3 ToR 3l
g1 3. faqu= arelt difea & Sarn ST eT & i 39 s & 99 $6 gard gR. 5= SeaR
RIS STl SADBR TREUT ST (TTAUIISIR) BT 3regaf FOkiesT S A HIrel Hifsar W)
29 AU 1 IR Hd §U SIS ST 1. 514 forar, “ag A= 7et, afed T A
DI DI . a5 & U FHord H Rith TIAHH! o o8 Ueh g ATSHReRd ISR §18
ST ¥8! &. I8 Nation Within The Nation 3. HERTY TRPR PI AfcH a1 &1 6T 5.

TA1-U-fEa P BRI 15
Rrae=1 (RS 7Te) & Uded1 UM g71s A i ST SISARIY WR YR SdTs. 3614 39 faqma=
& NS P} HI W FaTd 3314 gU 39 ST 1 geTT 9 B {7 BT 8. 395 1Y & I8

I WHR T 3 Ulolde B oig B o1 U8 Hi fobar, HIouT Uaadr 3reitd Iogior 3 39 i
IR R TSa1-U-fRe Bt SR Idd §T D! AT DI 3.

3ol IRI0T 3 Bl fob T Uioiae & AT Hes a1 HeRIY § BIS o718 18] 5. 39 1Y B,
B UG & Saeud & RIATh Y& HRATS B1 AT B 5. 39 SIS Bl YT YR
WR §gIaT {3U S &1 RIebradt & 1e, AP AFIbR ST (TTUHSHRET = HIH BT W
feram ok sy PR J RUre A,

“3RSdl & ol TR & °9et



https://www.tv9hindi.com/state/maharashtra/halal-lifestyle-township-project-near-mumbai-karjat-nhrc-summons-report-maharashtra-government-3469130.html
https://www.tv9hindi.com/state/maharashtra/halal-lifestyle-township-project-near-mumbai-karjat-nhrc-summons-report-maharashtra-government-3469130.html

TV9 BHARATVARSH, Online, 6.9.2025

Page No. 0, Size:(0)cms X (0)cms.

YTSTT Ul HR1d ST A ST dRd gU Hal fob g9 U Ulibed™ BT HgHd B 5
2. 3@, fAUeH & 9 iR ¥ 9 9I¢. 4 & 3MYR R Has & U g ASheRd
TSR TR AN H e1fHies fAHTSH Pt AR TSt A Il & fIATh HRas gt
. TR IS 3gHE WH A 1857 & Wadl GUTH & dIG Ty Ugd TIAHM! & forg S1aT
3REUT 3R 3T I1 &1 AT B off. g8 fAHTSH >t ugedt A7 ft. 3@ off, ImTg & Hold A
T 38 ST ASHREISA STIRIY ST P 3RGSal & o WaR & °ct dgl o Jebell 8

TR SO STHA figTe

TEt T8t I 3T Hal fob 3 RE B T HRA P HaUTeb Yool &1 e IR IR e g
8 3R TR JAN § §earT 3R NeHTd BaKi 8. 4 & YR TR S{eHT-3THT 13119
ST S fOT8Te BT gal © 7 7. 3R 3115 TH! ISR &1 3oioid 4f 718, dl & 82 ford,
B 7T T S{EHT-SEHT YT & foTT SfTT- ST Siardl & STET. I8 HRd &1 JTHIfoid Tavdl,
3RS 3R JRa & forg ik @R B,
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HPE BT JUAT AT Tora1-C-fF.. 1 ARy # a4 et uifewarT? o+ g
TSR i 941 Rrarad &1 747 3rarsT

https://hindi.news18.com/news/maharashtra/mumbai-deputy-cm-ajit-pawar-
intereference-in-cm-devenda-fadnavis-dpartment-woman-ips-officer-fir-lodge-
maharashtra-politics-9587736.html

Written by: Kunal Jha , Agency:Locall8 | Last Updated:September 05, 2025, 12:12 IST
s & UN -Rd H UATdd g drsheersd SR &1 faqe 9iRra Hifsar IR arRd

BId g AoHifae 9aTd Wel 81 741, RIGIAT 3R 1o 3 38 faHsHeRt SR fean, Safe
NHRC ¥ HERTY TSR I fay...3R ug

Halal Lifestyle Township Controversy: Haé I TIHT 100 fparteR [ R H TRarfad Udh
frud T Uiotee 3 51 IoHIfae 3R Il faare TsT R four 8. aRerd, 39 Uivlae
P AT ATSHEIRd CI3ARIT & AH I FaTRd forar S Xe1 1. 39 faqma= & Aiwra Jifgan
R IR B & 39 uftfes SR W AU eRt xR fear man 7. @ 59 amet & gt
AMATYSR SN (NHRC) 7 t 58T Id U HERTY WHR ¥ faga Rurd Arf &,

Y Y gofl faare?

31, faaTe ) Y dd g3 oid Yd P &1 SUDBR TREU SRANT (NCPCR) S
U ST A Uiolae &1 U difedl 309 T (X) 3idhide R are foar. 39 difsar o fgema
UGt T Afge Hedt B, o9 aecl & oA iRiuey Sieimes B3 uS df 9 el ©.
Sukoon Empire H Jfmar &3 3iidfed wrgd fafd. ugl age-mEss hits |/,
S g THARR-HE H IR 9 81, I &1 9H 3R SaHTe et TR @iy 8iR
FHRFC TR FifchTT fedT R i g fawr 7 Rith st hire afew smues Hidw &1
it gRi&rd de
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HTS P Poid # 99 61 A gaATd TR€ARIT, Fivei® faare & arg fifsa ger-aR
@h: NHRC  HERTY WHR Bl Well Aifed

Hoid H §7 381 T BB CARIT WR fdare 971 TTTASRA 7 HERTY WHR Bl
T AT, Safes RIGEAT SR U7 = 3 SRIGUTHS FdId §U ST R HRaATs HI AT
Edll

https://hindi.opindia.com/national/halal-lifestyle-township-sukoon-empire-karjat-
controversy-muslim-community-maharashtra-government-nhrc-notice/

5 September, 2025
Jugfear ww
TS & UM doid | 94 I8! ‘A AIRbhsd ISR HI ddx dare WsT 81 a1 g1 39

TI3ARIT BT YaR difedl irre Hifear iR arRd gld &l URY 3Tl &l RIeR gail, wiifd
SO0 9 Rt guad™! & o Sare- u=r foar i

g TISARIY Y& THRR & 1 ¥ [dHRd &t off @1 8| 9= difeal & ary-ary gas o
Hs Tl IR 39 99-98 R 1t TT MY 3, S 3@ wrelt It A gop fear man g1 Jwrd
i R o9 difea R Uy FdTs 78 3R 3R T fob 59 Uieide o SIiRT JiUeIie YR
TR §CaRT B B HIAL B o T §, A STATH = {1 HIT ot

HF 100 fHaiHier gR FHoid (T 39 I3ART & difsal § gt U te Afgae fawdt g, S
U UM foaRYRT a1d geat arel IRaRT & forg JRIE e Jard! 8, el s=l & [Rida
3R AT aTdTaRuT feT | I8} YR faaTe o1 SRUT 9471 3R 38 AhR ISifdd d AT
faRIY 3= g1 |

HERTY & Hoid H 97 W1 Bl Alsbled 3R BT AR [a1g TexIdl o 61 ¢ | 31d
T A H AP AFATYGR SHTART (TTTESRET) = I08 TRPR I Afed SR i1 g

TR & W fUaid S A 1 RdeR 2025 & QR Hif$ar wewhid T R T6
SIS TN B GU U BRI &I AP & HIeR T AY PR &1 IR Fgl i 39 A
H HERTY TRBHR Y Sard HiT T 5|

orifae TR W |t faRy et 81 mar 8 | Raw T (Rid 71e) & Uaddr $9 g7 A STy @1
Frad IR ara IaTd g AR g SR uRaST &t Sitd & A B |

Tgl, HISTUT Yderdl 3fSild FegTul 3 §H TISIRIY bl Tldl-U-fga i 3R haw Jarn| S5
Hgl 5 39 T B! uRASIell BT HERTY U1 a5 | Dl WM 8l ¢ 3R Ig Ifau™ &I

3eYd 81 S84 STAUY & IATH Bt HRATS oI AT B
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Has & UTH 9H1S o1 81 3 "1 SISHIRIT' NHRC A HERTY ISR A AT SdTd

03 & UM -Rd H §9 38! & YURR ISR &1 Tad digbheRd & U J yHe fHy
S W fqa1g Tex™T 81 NHRC = 39 AFANYSGRI 3R RERA gl &1 3o AMd gT
HERTY WHR Y &l g § SIdTe 7T 3| HiRrel Hifear o IerHifa # +f 89 a1 81 718 &

https://www.indiatv.in/maharashtra/halal-township-near-mumbai-sparks-controversy-
nhrc-seeks-response-from-maharashtra-government-2025-09-05-1160429
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Tes & UM TS AISheRd ISR &I ads fadrg g T gl

Hes: HERTY BT AU Gog I ATHIT 100 fobelidier @ Rl & U o T b TR’
BRI Uloide =71 el faare! A 81 39 Wiviae &1 U yHiRM difsal Oe Hifear R arard
B & dIc I8 HIHAT TRHAT 7471 5 | difsa) § Moide & 'galld arshrsd SRy & U #
U1 o T €, ST O aR IR R Y9er & o S off <81 & | 39 difsal & arar foar
a1 § {5 ggt uRar 3mum Aorgdt dR-aie! ¥ gHeiar fHu A1 78 Id 8 iR 9= gad
AR & 53 g1

TATA CI3ARIT TR NHRC F 331U JaTd

RS §gHA IECH HHIRE (NHRC) A 9 Tioide R U3 o/ 81 HHIRA & gdrfaed, 39
TRE BT HIH T ggAA I3ed ol 3R Rud Tee WeRH U8 Sddudic Tae (RERA) &
fE=M-FE=I &1 Ieee &l ¢ | NHRC & 4& ORI Sl - AI=ra Hifean R difedl IR
B U Y %M Al g A= HRR fam 3R HERIY IHR ¥ §id 1 7R ST HHIRA
WHR Y &1 TR & 3feR Sarg AT g |

gRay 99&r o fog €1 1 g @ W iE

&1 TURR' BT SaAU R Ig! HU-! N1 WaeRd WiegRid Urzde faftes g, S ugd gaod
TS T Uioiae R ot S R got 8 1 T & AT, 39 Uielae § JRad T9er™ & g ar™
1A < 1 XE B 1 S8 U & a1e a1t AR o1 d A9 & S ol J faeer &t
ST bl § | ST o 38T § [ Y@ Toied! & 78 Tele™ | ¥ 72 3R Y@ TURR' &Y 12
gfra o & 9t g Ter & AR A &t ¢ | gTdif, dut A 3t 9 39 faarg R Brs
NIFRS Sar =16t fean g1

Tide & JHITAS e W Hi fdare

TR Aifsa 7 ve Afgar fRoe g FoR o1t 8, S Uisige o gierd uftart & for WRfga
SATE SdTa || g1, difgar 3R Tefda Tiwra Hifgar tived G seerm) fdarg se &
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91E el AU 7Y 81 TATTSREt &1 oR # g8 Aer 1R § 3R HERTY WRBHR Bt ufdfhn
BT U™ qg Sl 39 d1, IoHIfae iR IHIfie §89 ool 81 718 §, forad T e
-3 T ¢ I8 & | T U Woide b U I1 39 ¢ RR T 9w fhar smem, gg 3m
CINACRIR:RS ISR

arere Hifsar iR oW g3 Rama

R HIfST | 39 Uiolae B AdHR AAT-3TT I o9 S 0d W@t g1 Rrawem (Rig o)
1 T FeuE A 4 BRI Nele IR faar §, Jald $9 A s Uit Yeqd &
fIATF Hen 91 R €1 AoHifdd ot = off et ufaferar <t 81 vl (2R uaR o) &
Afed IaR A FET, I8 I &R TS 3R 4 o7 1 4 & 3MYR TR Ao 1 Tfaems &
I § 3R U JAb] ST A1RYI Tal, ol faume Siqa Haaae o TeaHa! o
THSUA & U7 forgex T fagu-l R debTd A 3R H3l HRaTs Bt AN BI | I5iH 39
A & 9HY 3R oIHH frgTe” &Y dgrar & gt S|
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Mid-day Hindi
Yas § Toar-u-fgg @t ArforRr, gard er8ARM uiaeHq wR faarg

https://hindi.mid-day.com/mumbai/mumbai-news/article/ghazwa-e-hind-conspiracy-in-

mumbai-controversy-over-halal-township-project-11489

Updated on: 05 September, 2025 08:15 PM IST | Mumbai
Hindi Mid-day Online Correspondent | hmddigital@mid-day.com

100 foraHier g FHold & U Rd H WRAdd B Aehieed 3R UGS &I

AR T g1 f3aTg &,

AT ARBREIEd ISR GRIASHT A JrHToie TR R Y dE 969 98 &1 8. $© Al
&1 H1 8 5 g8 s Rm uififes SR W AiueiRies YeHd &1 sgrar i 8, S JauRe
Todl & favg 8. 4e8 ¥ I 100 fharfier @R doid & U R § Wdifad “gard
H1 TER ISl OR1d HST1 IR IR 8 & a6, Ao 3R IS 965! 3 39 R
Ho! Ulifohal o &1 8. AP HFAINIBR ST (TSR = HHS I 7HRdT ¥ ad gu
TERTY TWHR H Afed TRI I 3 e & R S Rurd wrgd s 1 e fean g,

IR YAR Sl # fewid ugH ue Afgen fd@rs <& W@l 8, Sl egHRY # AN fdaRyR
grdl IRERT & ol "$AMCR WHEIRe Sita 3R “gdTd araraRor H gl & JRI aTe-
TIYUT &7 aTeT el 5. TR Hif a1 R araRd difsar & wrefr iR Injeides TaRe! & fo
gfaersft &1 f I 7, O Uad g8 W SuAsy BN T 91 SHUBR A& SN
(CTRATGRITSIR) & Semef fUaics I = el HITSTT IR 5 YR 1 ATl hId §USH MY
& iR Ay 9 fosan oiR HERTY WRBR I Afed S B B A B,

a1 (@Y RIS 7Te) & Uded] FOM /TS A 39 TR Jif$a W afty STarg iR 38 amuy
A YT URTISHT 1 Sl &Y AN 1. 39 &, HISTUT UdadT 3fSitd IegTul 3 39 Toial-u-fge
@1 IR FRR & GU el fob 50 Re &1 uRAIHT Gais a1 TeR1y & Word 78 3. I5H
39 AU & 1T vep st I amn 3R Saaud & R & BRarg o |iT @,

RS AR AT = 38 URGISHT bl Teb THR AMAIUBR FeT ddid gU 39 Jfdu™ &
FHMHAT SR IR-HaHTd & RIgidl BT Ieeiod a1 5. TITISHRE 7 HERTY WHR & THA
Hfd B T ey W U8 WY B Bl el ¢ 1o HgRIY et e Hame wiieu
(FERRT) A fb Traet & dgd 39 AT & Asdy faar 8. ST A &) 9w & iR
Sird 3R PRaTs KU A 3.

gt S A 3o e Wfsar uie § g1, g Pig faguA 81, Sfesd TeR Ham &l
THh R 5. I I3 % T o o= & e 415 ST 381 €, S YR Bt Wyl 3R
Tohdl & folw @ar 8.
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<9 URIISHT = o TR W 4 T 969 B &l 5. F© ATl &l el ¢ [P Ig TSR
YT SMTYR TR T & 3IeTa BI FGIdT Gt 8, S FauTHe gt & faans 8. 98], o8
310 AT 1 e & Tob GRAH TG HI SRR AT Jrarsiedl § HeHTd &1 JEAT dAl
Uedl 8, orge Stare & Ui uRaemng o gt 8.
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The Lallantop
oS H ATd ArsWelsd <SRN’ Uiviae IR fadrg, BIP 3 Teiar-u-fge & SIfkm=r
LD

IS AHATRISR SN 4 4 Halal Lifestyle Township fdarg @1 99 forn g SR sy
WHR e At 8.

https://www.thelallantop.com/india/post/halal-lifestyle-township-project-controversy-in-
neral-near-mumbai

Ifd oA | Bfdd e | 5 RideR 2025 (Uf<T=E: 10:35 AM IST)

Te8 (Mumbai) ¥ &9 100 fhaHicr ¥ Ra #, T Rad Te UNde & A W
oI 989 ol 81 718 . s @l 39 §1d WR TR 5Id7 33 3 fF 39 Ulolae &l Th T
ey & o, siarfia siet & wu & fAeRid fhar o1 361 R, #fiid ©u J 59 vl &
O & 39 BT AR ISR & =Y H YR fHa1 S IET |,

ST ST SHIUBR A&V SN (NCPCR) 1 3iedigf s Sl = 39 fagTu= &1 difsa
rere Hif$ar iR WR fdhan, S 91g T 9Rd 81 1. 39 difsa | f3eld ug-l Ue afgan
TTSART & SR H 91 38! §. A1 HE a1 & 19 g1 THM [GaRYRT arel URART & A1y *3rel!
JreTRie Sha fyedr 8, 9= ‘gaTel TRl § QR 0 Y 9¢ @ & 3R Jed ag 3T off
T aTelt g8t TR U1 R 3R Yrele GRS S Jfaumd §. difsa ¢

fiRies S A AIRTe HifSaT WiehH U TR 39 difedl &I R Hd gu for,

3 foquA 1 faw U= 8. 4es & UM $Rold 3l § hdd JAGHH Holed dTdl & forg
gald A3 WISd alell <SR §-1s o @1 &. I Nation Within The Nation §, FERTY
R BT A a1 o1 @7 3.

0 BTN &1 TR RS,

RIa9H1 (@HY fRig I¢) & Udadl HWN &7Te A faU & U o1 1R W FaTd 3a1d g
My TS 8. S84 AN 1 § fob 39 fagmu= difeay &) aruy foran W, I51H I WBR
q 39 Moide P 9 B BT 31 H fHar g,

YTSTAT Yadd 3fSiid Iag1uT A df g1 dd &g 16T § (& 3 Todl-U-Eg 3 HIRW 5. I5H
o1 fob T TIoide & oy Heg a1 HERTY # Bis S8 T8l 8. Soi 39 WAL o ferg vt
FarT 3R STAUY & FIATE Bt BT oI HIT B,

RIS AFATIDR SHTANT 3 HY HrHel 1 W for & 37R Ied bR A Ruid it &,
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Has o gyferdl & fore Jimadt, g uv NO @ 3ITHR SR TH-UH 98 §d... gardl
TSR Wisiae’ | e T e &t arforsm

T T 37O BT T a1 g1 ¢ b Pis foeex faxy e & fore ers-iR Saay & @l
82 T8l 1 BN Afch 3fd S FfT Sff 3@ § S SR gXH X8 S |

https://www.republicbharat.com/india/mumbai-only-muslims-society-halala-lifestyle-
township-project-advertisement-video-controversy-know-full-detail

HRd, 3 min read
Reported by: Ankur Shrivastava

What is Halala Lifestyle Township: &1 &mﬁwmﬁ@mmﬁ%ﬁﬁﬁéwmw
& foTT TT3IRIY STAU R BT 52 ol AT GIT difh 31 St FdT ol @ & I SR o0
T§ OGN Gag AU 100 fhdiHier gR HRold & "oigid Rd H A AsheRd
CRARY §™T o1 @ gl g 3§ ¥ Uniee fadrel # oM W g

39 d TRT Uieiae &1 e TR difsal 9Ikid Hifed R aRiRd 81 & 916 et 3R
IS gor! | A UifshaTy | 311 & | IPTI AR SHTART (NHRC) = 59 H1HA
&1 TTHR HHA U HBRIY THR B AIfCH RY R &l Hdlg & HieR Sffd Rue i &1 fAdw
fean gl

ORI § 931 &1 gATal JTgid &+ &1 gral

Hord § O gara W= Qg &1 FHfr foear o X871 51 98 a6 oo gfaerst ¥ o9
BT | S AU B GRed! &1 787 Ugd gU f@m 711 ¢ | arRd UaR difedl & ue afgen
G Siiam 3R "gare yafaror & gl o QRIS RaR &1 arel Bl 8 |

qfear & T YA IR IS quTst & forg gfaurstt &1 of 5w 3, S Ued gt W@
SUA BTN 39 TR &1 AP 91 SHIYBR Y& STANT (NCPCR) & 3rezef i STrn
3 T T IR AR R §U T 1P R g R e SR HERTY AR i Aifew
SRI A P &1 Dol

TR dTd VIDEO ¥ &I1-71 &gl T

Jifsar & wer T §: “od Qs & g fiRuey SHIaimss &34 Us af 98! sl 8 | Sukoon
Empire T SR & sifdfesw wrgfict fafdm| agf ase-aRes B @, 9= gara
THarRAHe § QRIET 9 8| Tl &t I iR ST et TR @y iR HrgfAe
e aifd fewda W 8| a5 a1 R smuwt it sfer s wfgsy &1 off WRfdra
DA
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gReT I9er o o € ST 36! Oy |

ot tivide &R +ff M B gt 8 1 G & Haled, 39 Uvide 1 JRTH e/ & g @
TP &} 1 ET g1 SIS UHE & TG a1 M fomT 9% a9 & S fobwd | faesR & gt
ST el & | ST o 38T & b g Soiadr & 78 Ticq | ¥ 72 3R g&H YURR' &1 12
g # 9 ot gRaw gqers & Rl A &1 ¢ | gTdiios, Bt A 3t b 39 fage W ars
3MferepTies s 8t fean B
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Explainer: §ATd B fhal gATd qHTEd! WU HT, YRATd BT SHIBA d1g?

AT SHa-RIc U0 Udhed Y= A 3HTed. HAR™ME HaRMT gl Udh ST 8
3T URERTA 31T gHTEa SiefedT TedT 3MTed.

https://www.navarashtra.com/special-coverage/explainer-what-are-halal-houses-or-
halal-colonies-why-is-there-a-controversy-in-india-980599.html/amp

By 3fARTT YTds | Updated On: Sep 05, 2025 | 04:31 PM
Hegolacdid Hoid A URIRIG gaTd ARbhsd 3Ry
B WU STIHHD BRIGR, Wb 10T HrIGRiR HIFd SR

Halal Township Near Mumbai : 3ifiided Jagoiaaid dHoid Aad URIRTd Th Adi R3fd
W UHhed YHAR 3TAT TR, Sl fIee “gad dsbiersd R fhar “gara smrcdc”
U fapiardt URig ®HRugrd Si1ell 311, AT TS SfgRIdid Tyu0 IBed 31 &1 d
Tod R SIS @R 3101 G- AT QRuATd AUR 3HTed. § UhrUl

JTSHIY AR A= dIg ﬁﬁmm

ORI aTe UTfies SMYRTER HeHTd ST FHSId Be UrSuard Wd Sedrd! ¢idbT dhail
3178, TP AFATYDR AN (TTTSIRET) Al G Udell 3RYT a1 dIard o HRU
TEUTS BT DiaH] fohdl BT 3fUTCHE g A=Al FHM=AT 0T VeHTd T HRugr=al
i f[aeg S caTdal Bed 3ig.

Hegoide $as JRAANIS! Bed TRSARIT, NHRC 3 HERIY PRI HIAd I,

GCUIR el aTGTal dis!

SUgRHAT TeY Ric g Radad yadd $UM 718 I SiexIdiedl gqar Uy g
JURYT R <l TSR AR YUTTT ARTUN et 31T, HIST HTIOT FaR o g Uefi-et a1
JehedTaR ClebT dhall. ATRIGRT AFATIDHR A& BTG, 33 TN HaH R favid NHRC
HERTY WHRAT &I a1 A1 Ureaudrd il 3REH 81 Uhed DIVl DHIUGRIN
STYRTAR TSR HRUAT STl AT EaTd G- MSISATd JIex HrudTd Irdl, 31 3HTeRrg! e
3{Td. HRAd TAIAd TATd a9Ted ATgl, URd Ple! JRH SRMAY IT hed-dR aamgdl
ST T 3MTed. T “gaTd O fdval “gard diaHr a1 31 3Te! UY 3Hdbal Usdl.

ST U HI?

AT 81 T 3Ra! e 3L, I 37 “TRAFFIA”, “SRIGRIR fdhal “4HRar AR am
31T BIdl. S YHId SATd TUIS RN MBS, Hd fobar srauard, ot AT (STt Hre))
3{TfOT ftis ANTGRMTIIR aTuRol, HRUl fhdT Ta HRU 3 318, T Yhed-] Had
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SRt HAffed g ot e SgagR, HUS, 3Nue 3T o=l A&fid 3rad. gama
T U SXie T, faly aifife fadfigur gy daear woar A1y, g ugd afife
IR ST fadE UIa Rd 3 TR HRUAER R od. STTAHY gard Mot 3 —
[0, HHIV fhar ITuRor — g 9d Fret yHaHd 9 Afddden et 3Td, 3T 3.
gATd R fdhdT g Bic! TeUrSl H1a?

gaTd WR fhaT g SiaH! Wurel 3 Fari Uahed fohar g, < gReaw SHeraren Uftie
TROIT STfOT G SHa=Ie A&Td U FEford a SHRT Tdd SRIdTd. T auTed a1 587 Se
BUS &Y Heai 3 dTdarul SUdsy He- qul fo) i et Fam, i, ureda
3{TFOT eTfHfer URURT UTesUdTd HivIdig! SS90l UMR TG,

3R qHTEHeY TgdT ARIET, STNU® TesT fdhal HGY, §ATd THIUG SR Sudsd,
¥y g Afgaiare! Waa qraei-d YT, sehiad d 3ok Hg MY sl g gfaen
AT, I YbedTHEd U O i ard oy AdTd o 3TNGB SiigRIele UTeid BT,

STd $& BT TG-HIUI fohal “gaTd Hia-T 3ed?

TH e PR Ud 3MTe.
AATRMAT ST SSHRMT : A ShaRIe! e UHhed = oa 3Ted. HarRmmds

AR/ BT U 3101 Q8 3T qﬂﬂﬂﬁ I TR ST el 3ATed. I1d gard
THIOE B8 dic, TiRia 3for STt didhiT AT I,

SRATCH GRT : TG 3RS SHERTH T SR RN =1l ANAT-SUTe [RAATU fobar STl
TI3ARIG Udhed 3HTed. T [3HT0 qRF, ShId TN, ATSC oald 3HTe] TSI IRAI 9.

UIAATE <X : foied, del, W@WWW@W&HWHHMH gaTd
Gﬂﬁﬂﬁ?ﬁﬂ%ﬁﬂfﬂﬂ@ﬁﬁﬂﬂwﬁﬁ 3R, VY T JuTed! fhar Iramgedn 3w Jfeedr
3{Ted, AT g 31, Afgarard! waad for-qa gfaur $for swaifs Fadiar fesmeA
el R 3MTed. faemed sftfgw sty S deAnsd o=y RHHIU TghRT TRIT 3MTed.

TRIUTITE IETeR0! : THAIA DI, AarcguHdTd AT, Tud WIrl Blal SUTRIAE
ARTH JHM-ATUTRT Udhed A 3R, § Sgdbal SIANH® U0 TedRI T fdvar
IRAT-SIUTA ol Aol WReUTd SRITd, SaTHes &TST 7 Gl B @R HRdl dd. auTfy,
RIyAed Gaue Feuie “wad GRaUS! Hia-r uReRar Arg ATgl. Hewr
U RIT 7 ARG Had JRAFYS! 3urche fAmoare Hr0l SHHSR 37, BRI
e WY SH/aTTaR Smemia HeHTd A T8,
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MP Breaking News
T AISBREIgd SISARIY f3aTg R NHRC 1 g@d, HgRIY WHR A Ruld aod

a8 I THT 100 fhaier R Rd H gaifad U Rgd T Hivlae = F87 AeHifad 3R
g faare el R feur 1 39 Uiolae &1 ‘g AIRbRelsd SSHRIT & 1H ¥ U=a
ICRISIEE K

https://mpbreakingnews.in/maharashtra/halal-township-nhrc-maharashtra-politics-real-
estate-controversy

Neha Sharma

Published on -September 6, 2025

T8 I THT 100 fraicr R R H gaifad T Rgd Tee Uilae 3 §87 AeHifad 3R
AT fadTe TeT B fear 81 39 Ulnide & ‘BaTd disbhersd cl3TRT & A1 I y=iid
forar o <1 U1l SR € 3T faque dera Hifsar W arRd ge, 38 fitie YR WR
fAHTSFRT PR e 1| fadTg TR & 971G ofd AP HFANYDR SHFRT (NHRC) o
T IR §U HERTY WHR ¥ fawga Raid Anft F1 3mamT 1 wg1 § o5 ama & gg @y
BT AT fob T TR e & Traeml $fiR yfAROeT St HIa-T & Raars g

<Y fdaTe &1 Foeild 79 g3 91e Yd AP sTef MUBR TREUN SRINT (NCPCR) 3fedef fieics
B A Ulolde &1 T difsdl 30 TR (X) fblde W e fovan| difsar 4 e ugeit
TS AR Fealt § fob oia Tramaret B 3o fRyGial I gHeiidr a1 Us ol Ja! el ¢ | 98 Had!
g f ‘Sukoon Empire’ & @1 THM faeRYRT aral uRaRT & T1 87, 9= §Tdl ardraRor §
R S BT SR I o) TR e | 1Y 8T, TR @R 3R HRgfAct e & gfaemy
gt fowdw W gl 39 R S 3 et ufaferar <a gu forar - <ag fagmom =&, faw-
A g1 I8 < fafed g A9 5991 &t SR 817

ST gal ol §aTd]

ORI aTRA §1F & 91 ST <dl - 39 IR del MU STdTs | RiawHT (@ i Ie)
& Taadl HON 5ol - 3 XA A9 T S AR &1 SR JaTd fowan fos a1 g8 dfau & &t w8
AT 3R YUY BT UG BT Ieca- ol &1 dal, HIoTaT 3 39 3R §31 geI &1 faar|
HTSTOT UgeT 3fSiid TegTor 3 3R AT 3 U8 Uisiae TToral-U-fee S Ariiesdn &1 fewan
g1 35 el f sguiie gurs # 59 avg @ uRaeH N SRl § 9k Saaud IR I
HIRATS DI S INBT

NHRC & gl 3R 98T aTd]

9¢d fdaTe 1 d@d U NHRC 7 HeRTY WHR ¥ sfiuaiie Ruié aift g1 sman 3 Iy
WHR Y YBT ¢ & 1 78 Uioiae Taqd qiueide MR TR varid fear m § ok gud
DI B TG BT Secia g3 g1 SHD dI¢ AT Had ASHID al, dfewh B
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3R U TR WR Y iiRar O ferar o o 8 | T faare sra Rad tiee aer ot AT e
oo IR ot ST Tard TST AR TET 71 3MHAR W Saaud S, e, Jaegsy o
gfaematt &I y=id Hd g, dfce enfifer ugam snenfkd wrgfAel fafd &1 ggrar <A1 wHe
T 3[EId B TRl B o F ¢ Tl 7

3T 3T HT?

fireigTel HERTY THR WR GI8R &ald g | Teh TRW ST Gof HRATs Bl AT B 6 8, ol
TR 3R NHRC A ST RUIE A7l § 1 TRER HI T8 00 H3A1 81T b 37 Uiolae 3iR 9P
TR P 68 BT SRR | S Se | favivy 7Fd § i afe 39 d_e @ uRdersl &
Ticare firen af g uififer 3MyR IR TS H seaR & §¢1a1 ¢ Jobdl g1 3 a1l fe=i & U8
AT T B AT b ArY-T1Y Rgd Tee Yaex & forg +ff o/ed qe1 994 aren ]
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FATd dT8Y (Tel §7... a3 & URT 3T SISARIT W HSd HERIY & HAl

T dERER I A ST UaR & ARl SMRUITY &I HIH # dIdl fadig R &al &
EAR U Od DIg PRIPGd] Dls HIH AbR Tl & ol Jafdd MfABR BT B fhar S g,
a1fes uar Tt T a8 &\ Fgwi & dgd I4d § a1 g,
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Telhe Ug
Has & PHoid § GiTH TS & AT gaTd ersaRIg §9H &I dax fadle §¢ 38T 8.
TERIY & T IoRIER SIaga - U Tioide &1 TRy B T8 ga- 37 3 It f 7.

1P A g, 'TH T DI galld [obIeiehR STER B ¢l UHI bls Uleiae HERTY H g
ESUIR

Hes: 4SS & U< Hod H o1 gaATd ISR (Halal Township) &1 A& 3 fdarg dear of
T 5. AT gHA U3CH HHIRA (NHRC) A HERTY TRDHR Pl T AR ANy ddb IRI
faar 8. g8 ersARm Rtk gRaw Iqer & e T aeheRd s & =1H I JHIE &I
o X8 7, o W faarg 81 %61 8. TeRIY & JIord T dERRR aaAgd A ff 39 W ward
3TN 8. 351 el b HERTY H g el CI3IIRIU g1 T, §H GelTel BT alled (b
B B N, THI DI Uloiae HERTY H g1 e,

AR IPS B HId B TR T SIdd JaGHa?

FIIHA A OId TaR & ARAT SMEUTTH &I - HRA al fadie IR Hel [ gHAR I 9d
Pls BRIGA! DIg HIH ABR 3M1d § I 89 qRd YarId SIBRY B B T §. SdT BT B
BT 13T T8l ST glaT 5. Al I YR} 8 ITR garar g 1 a8 & Faal &
JEd THT § 1 TET, U1 BIS BT 3S<H ol TE] 8. Drichdl ol I8! Bedl & b IuBT B
AT g, Afdd it 39 fawa & S ¥t sard §. siford maR ol oft fosedt
TAd &9 & o B A8 BT, Ual 9o § 6 39 Ama & aegfufa 39 iR gt o,

AT TR R T § f3are?

a1 ¢ b oifet Sfean giem ST & PR sferel HiaH ReTgg A Yord! skad! o +f 4o #
§ Xg! TISRIG HT AW A S¥ARIT I I TR 3Ry JdTs G \srs“ faeeR] IR A
T A haM BT RIY T §U BT b TSR JHIST B SIS+ &1 Tg! dfedh dre- Bl B
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PR . 3611 Pal [P TSARIT BT TIT A1 WP TAT' s bl SWIATS fobdT ST 6T §
aﬁwg? 3T IRE § T 3 o @1 8. S facey 39§18 &, 98 T AT § A6 a1
EIRGES

TAT TR TR NHRC THR

ST HAAIMIBR SN (TTTFSHRE =t 37 #d o1 1R 4 ol &, TITasiRdl &
T TRi® S A faqoe &1 difsar dive Hifsar wewd T IR TRR HRd gu for,
g faque ) fov =ue ], He8 o U doid saTd H had HUaH Holgd aTdl & folg
gald AIRWRISH dTel! CI3AMRIT SIS S @) 6. T8 =X fafd & A3 1y & HIeR 1Y) ©.
9 A § HERTY TSR B AfcH fodm o 367 3.
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Yag & U g1 A1 38T R goaui & e smandta uReR? aFarfier s A
HERTY WXHR Y HRT SGTd (YT T AFANUSR TN & T fiies ST = garan
% g werTy & gwr ufe &t Afew S fat 71 7w ad) 8w

https://www.jansatta.com/national/maharashtra-muslim-only-township-near-mumbai-
national-human-rights-commission-received-complaint/4126548/
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ST g AHATISR SN & &g fUheb BTN (Source- Twitter) HERTY 1 ISIUH! Hag
o U U1 SMTaRiTy IRER S o1 faqmue fean o a1 8 o Rt gfeas wger & fore ghm
29 ORI R $ RIFH a1 7 MTufty SdTs 8| g AHaTYHR SR = Hf 39 R Wd:
T ABR T WRBHR I G A | Has & U Rt G & e 9978 7 38 ot
W, YT T AFAINIBR AT & JHF e SN A BT, “GH Falsl JIgcd BIRH THoi sl
Y Rirgd firelt &t f HeRTY & Sl gefis H T Skt b Rid &1 o W8 & forad Rtk
O & g & 1T Jfaemy <1 o X1 ¢ | HRd H SFR BAUfd fRrarell HgRTel & HgRIY H,
T o fegeil & Ty 7 387 &1 SR W 3R I 3T afdt S GuaH! & g
3T SfRTT 1S o X & ol I8 W IR W P & iR IF & Rigid & Y oxiiar g1 g4
U1 6T g <1

A TR AT Ad NHRC & Ja& I S

foRies B = 3 FgT, “TH HoRTY & BT Ifa ®I Afed SIRY a1 g1 I8 Ha Jgt
TET THT| 31T 3TT GTaT HR I & [ AIeh! T W =1V ogf Rtk guedE | 1 T fed
fih 3MMU FERTY # GUeHM! & U 3feivT I B AN HR Yobd & | Ig Th THR §19 B
T T fd ¥ U@t § for Uft et s &t 3orerd & e, 39 R 89 Rard difm)

HERTY WHR Bl NHRC 7 faT BRars 3 & Fdw

foRi I Fed © & 3 FaxoH 39 aRiop ¥ o S @71 © o el &1 srafgwar &1
T HRAT US 8T § 3R HAHH G D! JRIET HRA & T 3eRT S8l WR ST 91ed g
Y A3E g 39 ¢ A & Rigid ST 8| 84 U IR U HRUN Y T & ThS Fa1%d B gob
¥ 3 SR e S o Se | YR WY % SuR IR Rigidl W Femarar g 8
T HERTY TRBR BT ACH TR HR BIATS B & (337 T o1 33§

a8 & ToeId oIgl 3 AT URIR URATfad § 9% MU Ig+ard arll &1 off de1 §
o “RA T Uarad & SO U [aR1Y TG & ARy URIR &1 FHT0 R ag1 sl
DI TS HH B BT T foban o ET R |
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ToTaT1-u-fge 1 TIforRr, a8 & U g1 SISH1RIY Wiviee W diaT faare

Y A ARHEIRd ISR Wivlae = g Wk W i il 89 &8 <t g1 $© A
&1 Hgl § [ g TSR U1 SR TR AR 3ATd & derdl odl §, Sl JauTd
el & e g1

https://www.livehindustan.com/maharashtra/what-is-halal-lifestyle-township-project-
near-mumbai-row-erupts-nhrc-notice-201757036638705.html

Amit Kumar 134 fg=g&™, §&8 Fri, 5 Sep 2025

Tas ¥ T 100 fHaHier QR Hold & Aolgld -k # Udlidd gaid dshielsd
TSR Molae B dH g1 fadie @1 81 T 3| 39 Rud tee UiNide &1 U TR difsdl
Trord Hif$ar R aRd 81 & 916 IoHifae 3R e gad! | et ufaferans ame sims
| IS AFATYBR SMART (NHRC) A 39 HId B 1R A U HERTY WHR B! Aifcd
R R &) e F iR o Raié Giom &1 fRdw e g1

faare &1 HRU?

IR YIR difsdl & T Afga fgie ugH gu fars <t 8, Sl <ra+1R &1 "gH M faaReRT
ard URaRI" & AW T "I e Siaq" SR "gard yaiaRor ¥ o= &) gRied
TRART &7 aTe] HRal gl aifea H THS ™I 3R e qurs & oy giaerstt & +ft
fors B, 51t e gt R &) Iudsy givft | 39 TR &1 P a1 1Y TREUT STANT (NCPCR)
& 3reag flrie ST = TRre HIfSaT TR AR X gU 39 "~IY & HIeR Y AR feam ek
HERTY IWHR DI AN SR R B d1d Hg |

Torifae ufaferars ot g2

TRIaTAT (U R 1) & Udadl $WM 3718 - 39 YR difedl TR 1Al Sidid §U 59 a1ad
7 3R WiSide o1 SIfd &F JiTT B |1 g, Stord! Udedn SifSrd Tregor 3 39 oar-u-fge ot
TR PR A §U FeT [ 50 @8 F Uoide 4o a1 HeRIy B Wil = g1 36 39
T3y & e AN 9d1d §U STauY & RIATh TR HRaTg &1 HiT Bl |

NHRC &1 8%d&Y

P AFATYSR SN A 59 Uioide $I WA & TaHa SR Neua-Hey & Rigidl o
IR HFd §U 9 TTHR HFANYDR &l §drdl| NHRC = HERTY WRBR b H&H Afd DI
AT WP T8 WE P B el ¢ [ HERTY NI Txe et SURET (MahaRERA) A
W%ﬁﬂﬁ%dsdsﬂm&«ﬁms%ﬂ faam| ST = &) e | Wi 3R $RATs o1 Rure
Tl g
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i ST 3 oo Aeret Hifsar ue H &1, "ue fasoH e, fav-ourd g1 ¥ sy
Had Ue YH o=y & o 1S o %81 §, S HRd &I JUYAT SR Udhdl & o @avr g 1" 39
Moige = rTfors TR W o it 589 88 81 $© Al &1 S & b I8 s unftie
YR R SRS SHed 6! derdl <ot 8, S JauTew Jedl & s g1 981, $3 3= A
% four for g Te™ &) SRR TaRig Tgds # HeHTd BT ITHAT ST Usd ¢,
% Sare § 39 dRE & Uioide IHA S 3| §
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I gaTd TSR Miviee R HSP HIdT ST, Hel- GHTS B die ST
fParsT eI o |

https://www.bhaskarhindi.com/other/news-1182736

5 RIdsR 2025

IS BT TSR Uiolde IR Yo AT UBIEE H, Hal- JHTS $I dre o far S
Xl h[H

3 3fea gitew SHId & AP Siee HdT RSTga - Jodl skedl 4 gos J 9 @
TTIARIT BT 719 ol SRR T T W AURI SdTs 8| Ioi4 foee! IR IHS § 76
%;W&nﬂnw%m%ﬁwﬁﬁﬁﬁwﬁaﬁsﬁmﬁﬁaﬁsﬁmmm
TR

SRl 5 RideR (SEUTTw) | 3ifet $fear g s & gk sreger HiaT ReTge ot
a3 Gas H &7 X! TSR HI A1 A SRR [ S TR AR SfdTs g1 S/
foee’l IR A § THRd M BT 3RIT TAT 8 | 3614 Hel P fSee THS B Sieq &l
Te dfcdp IS BT HTH P IQ 8

3iTet SFSaT T ST & WP fedal HietT AGTgeH Yoid! avaid! § YehdR Pl SHSULITH
A STaeid H el "Has b Uy Boid § Ueb U TrSIRIT 7 38 8, Forgept 714 gelet erg R
TG 7T §1 9 RE & A IWHR AT Ve BT SWHTA B Uh 3T oRe I o faar
ST 3BT ' 1 S facsd 38§11 38 §, 98 R THS H 70d Ml d91ed & | 98 U &l SiteH
P T8l dfeth dIg BT HH HIB 8 1"

3 e, "H Usdl g f& gae <eaRm a1 e eeaRm a1 fR g, giaw a1 g
3R TSI B S 97 W4 T T Hddd g2 I8 96 d) 911 § o IRad ¥ Jefda
Al § ST U ST &1 377 AT T SIS I Pis 4T <1 gl ¢ | 98 ANl S%iis
e BT SXAHTT Hb DT TTAd WISl ¢ X8 &1 & 39 Al b1 fHer o g, oifes T amt
TSl B AIS BT HTH P G 8| H HERIY & GHS J SUd PRl g fb 37 Al 9 B[R
T8 | 37T HH G 3R HIM I8! el 51"

Oas & doid H URdIdd BT AIshielsd s34 &1 faqmoe e difgar R == &1
fawg ST g3 B

ST AAAIIBR RN (TSR 7 | 39 Ama &1 HiRar ¥ fordn 51 TiegsiRd &
T TRi® S A fasoq &1 difsar Ik Hifsar wehid T IR IRR HRd gu for,
78 faqe Y faw =19 81 4o & T Reid Sdldh | dhad JUaH Holgd aTal o forg
galldl ARbICISd dell SR 18 o Xg! ¢ | U8 =Y fafeH g A= Ry & HiaR y) B
9 A § HERTY WHR B A fobdm o @I g 1"
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https://hindi.news18.com/news/knowledge/who-are-those-particularly-vulnerable-tribal-
groups-whom-government-will-count-separately-in-census-ws-kl-9588512.html

Author: Sanjay Srivastava

Last Updated:September 05, 2025, 15:20 IST | News18

HERTY H gaId AIheled CR3ARIY &9 &1 §1d YA 3 & §1e faare g 71 &, Hiife
HRA oY <X H T Tivlae Tfau™ &7 I §. SHd & 991 8ld & 8ald 8-

B1d 81 H HERTY & Bold (R, oIs P Pe) & H T 1 Ry Tee Uielae G- 31
g, SR foeR “gaTd AIshesd ISR 1 “gdld 3UIcHe” & TU H ST & forg U=mid
R IET 2. 39 O] &1 fA9ue Wy U § Fedl ¢ fb I8 Had gRad e & g
BIIRAT 3R T 3T JRAUTE T i, S € F o1d T 31, o 39 R fare 31
T

faRIfer 3 38 Urfife SMyR R Wewrd SR S H fIHISH g Bt SRR Farr. g
AFAMIER SERT (NHRC) 7 39 IR U9 foram 8. arerd faarg & g7 aoie 3 i g T
gATd HicH! I BATd S(UTCHE TfAYT & JHMAT 3R HeHTd 9 H- & fygidl & Rad .

HERTY H fRIGYAT (TH1Y i ) & YaddT fshyun 871 A fATu i H1 TR JaTed IoTT.
S8 9109 o B AT B, ot 3R 3= Rt aall 3 +ff 3Het SiTefieT 1. NHRC A HERTY
IRBHR b T GRIG P AFAIUGR & HH,1993 HI URT 12 & ded e Holl §. &l g
7 feard Arh g 5 39 Uioiae & b BT SRl IR HoRl <1 718, 3@ ofFd € f F1 8 &
AT OR 3R g HIc-T. g (aH R8I &

HRA H 3§ TP Dlg gaTd Bid! Tal & A TS HRTH <20 H 3 HIY TR SR St
1S 718 ©. I OFd & 1o “BaTdl )7 A1 “GaTd SbidHT &1 Aqad ol 5.

T 8 g

AT U 3RE Xk &, ForapT o ‘38, aer, a1 SIaer gidl . S5 o o gard al a1d,
BT g1 WHUH ! Had &, e YHIR I1 IRG & TR BT, AT TT ST Bl
I 3R 3R e 7. sara 3rufq For gxam o s, Werd $iR ay 01 man 81 -9, M
1 T B | I a8 YHTd 8.

gd &I Aaad, forge! Srgafd s «f & 8, 3§ WHuH ¥ ar faxii aFeq, dus! 3R
a3l de | dleqe Wl 8. §Td Xeg Jag el WH-UH & oIt 3%au1e 811 8. ga1d Hie
H Adad T THR &1 A9 § o st I 9 e @&d ¥ Frer W g,
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AT had HielH do TfAd 8!, 9fch ST Sita-Rielt, R, o<, I8l d& o1 afeavrd
FaeR # i A T 7.

AT TR T gTd bl T &

TS R 1 8T a1 U ReTgei 3! a1 srréie tivide gid 8, e Tidk iR gfw
TE™ B YIHG Sl 3R §ATd AW B & H [GdR [Sole T il 6.

TS TR T DI BT AT HRRTAT & [T THT ITdTaRUl ST § WgT STATH B, WU,
3R 3 yTfifer TRuRTaT 1 Ura ST & favan o .

ST HiAA ATOCHCH § AR IR ARG, SXAMHS THd, gaTd YA @I 1
ARy, Afgemalf 3R TIs! & foIu SfaT-SierT Jfaer Fg 3R IRE a1 39 3™ H fAftlg
el R UideY SR HaRITE 1 Ao o, g1 Had dal alf IR WRIG dhd ¢ ol S%H 4 &
AT Siia Siid & IR YT AIaTsii &1 U1 $Rd . TY Uioiaey &I gaTd arghiersd
TR +ff T ST ©.

g1 & gt § gaTal SR a1 gard diam!

F© IRy 9ga <=0 3R Uiy § 99 gRaw Terl 3 30 HI9Y W &1 fHar 8. garkm
3R TSR # BT Aghesd SIRRAT Uiviaey YR gU €. Aok # Halkmr gara
U 3R TME AT & UM T STIRAT Uioide &4 €, Forad gard 9iewigs Bs die,
AR 3R STt sffch T gfaemy gt .

Tgad 3RT SR SR Wre! <= # “wRu-dwde gReRiT a1 <wafie e REd
SRARIY & I § 3 Uioiaed &, forH IR1E, YR &1 A, AT5e Fad ol diel a1 g,

fes, TS, Sifecferar S <= & off gRAW TRt THer! 7 g AIshieRd graRiT
TS &1 fais & B, A BIC-BIE Siai-a) a1 Qe & U & I o8 g, o
gdd Bs, 3T ford-ga gfaersit sik sxamd ol & e ¥ fewrga fear man g faea |
$S SRl IR GRAA! - ST BI3RIE BISMURICT §1% &, oI STHeH 3R g dad H.
THA & BIAH, TeRagy & JexsH, Bl & $B ITTR H GRAA! & HRIAC-9%S Uolded
9 8.3 RR UG STIRIT BIoRfesy a1 IR TIERIE BIRAY W & 0 § I
3T §. ST HH3E 3 giaT & b gRan uaR <o ¥ S W WRIE 9. gard Hadl &
IR B T graifs R A off “galrat SiaHr SRf SayRon Jaue ufaset & HRor
4T el ©.

gt 37 Tt SFTEl W Rtk gaem! & fog srardde” S iueiie Aled IRST ¢,
Fifr TRIY 3R AR®! WAy erf/afa & YR W o & A s9 a1 9 991 R AP
UIGES

YRd ¥ 39 W faarg =i
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YRd H gl dlaMr b1 HEl  s9fe fadried ® W, Hife
— YR AU & Garfae DI o pia a1 IR Trge! Rt o a1 9ifd & SR R
Tel 99 Tohal 3R A1 B ITH 3 YR W A & M o W Adb @8 off el o.
— IR st wrar & R guamr ar <Rk el & fou smeféra far s, @ 78
Yeyrg iR onféea 14, 15, 19, 21 &I Je@gd @&  FHdl B
- PS T Y YHR S FIRT A1 TEZeRH $E W ol
— TRt &1 pe1 8 5 Te feud wee & unfife sifm 8, o YRd oI sgue v & @avIe
ERIGEERSEES

A o fore Sffg & &1 § gara fAod
1. WH-UF gTd 81T, A1 T, Fahsl, W8, Se, T, el Sl aile I ofdg &1 718 8.
qfewal, Hd, 3, GY 3R I g1 divl gaTd A il 6.

T T § — Y3R 3R ISP IS, TRT 3R T=fieht =, T a1 7 T o+ =il T STHaR
SiI foreg fohT 97R e € TR 41 §1. $S a1, didbac, dal, BIWeH o Sfehied T
SR I &4 I 8.

2. HUS 3R UgTal — A&l 3R THaT arat HUS galdt §. Gou! 3R Afgarsii & fag wus)
T IRR THAT 1], XH 1§ — WA & T 3R Wil HUs gl & forg afes Afgansft
DI ZTD! AN 3. Igd HSHId, IR a1 TUdT YafRid HR- a1 HUs.

3. BHPN IR BT — SAFER! F Ag-Id HIb HHS Il AR 8l T Adsl, Wt 3R
HRIER) BAG 8. U Wg swH  dfFuremefed aaeT o
B T — TS o1 AT &L

— W51 §Y TG 81 &,

— &9 ¥ uig aad & AHT

— IS H AT, BT T, 91 HRAT (&l B W),

A o gHaHE! & O fofalt &I guyifad #xd § -8, UgHId, HHTs, Rl 3R Sfed!
dd
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gaTd 3uicHe | fEgen @1 = ¢, vuw ¥ Ryd afrg, o= i oot Jrardt &
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Mumbai Muslim Township Row: @%%w%q@ﬁ%mm@uﬁmaﬁﬁa
1 & A A 9 Ues o &, O 951 gUkl akW 39 yH ARy § IS Uiolde &1 difgar ot
IR Bl 36T 81 NHRC A HERTY IRHR Bl AIfeH Vel 51 3P 1Y 39 Uoide 1 gleat i
EEik: EIRIEE]

TS & U S 8] 8Td CI31R1Y & AdhR faarg Heal|

Hes : HERIY H g3 & Mebe b gaawml & g {92y e+ yiviee o1 da fdare
ST 8l T 8| gaTd SrdicHc H fEgail @ Tt a8l grftl 4 & MR WR fafed Uioiae &1
ORI R bl ehR Helg A DR el A SaTel 7l g | AP HFTBR AT (NHRC)
7 39 R HHA IR HERIY IHR b =it Ashedl Bl AIfCH SRY b al §Ud H SdTel G Pl
$eT & | IH SURR &1 39 JgHfora Toide a-- aral sfaiche Rk geast o forg gian T
29 Uioiae & faqu & &gl 1 81 STaWR &1 @R% F 39 Wiolde | SIg! o arelt gaersi
HIo ot A T gl

59 IR 1= 997t fohdt @ U 3MuiéHe o BIAd?

TIHM! & foIE WIE §aTd QTS &1 I8 Wioide SR SaawR &1 ¢ | $9H fafeg & 384
& foY TMER smicHe g1 3Ud ATY 3Ud 3ax Ao graud off g1 | 74 Raftin ga ik
o & ORI & UTdS & 1Y 3aled & ¢ U Aferg Y gt STgt )R gRad off &
THS UG b1l | 9 AT ioide H ST 4 BT SUTe $H=- ared AT 81 TR |xig |
B SURR & 3 UISlde &1 A1 g1 AIShieisd gl 39 Wolaer $l Yo faer Us
STAR GRT T ST | U §ATd fUICHE DI 3T BT 1.16 BRI IWT T8 g | TTh1
3ATEHe &) UaAR & f3UTE T BT3Ad SIAd ad grit| fagm= & samn mar § 7 sreer Wik
3 o BRI 3farcHe &1 H 772 WHRR Wic HRUC TRAT B

%9 db g7 AT UIcHE?

Tes & UM TG fo1d & TS aTdl Foid | 39 Uiolae & ard fhar a1 81 Gas I 39! g3t
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Transgender Persons Trained On Entrepreneurship Development Under Joint
Efforts Of Department Of Social Justice And Empowerment And Ministry For Skill
Development & Entrepreneurship.

https://www.tripurastarnews.com/transgender-persons-trained-on-entrepreneurship-
development-under-joint-efforts-of-department-of-social-justice-and-empowerment-and-
ministry-for-skill-development-entrepreneurship/

tripurastarnews30 September 5, 2025 2 min read

New Delhi, Delhi, 4th of September, 2025 : The first 15 days Entrepreneurship
Development Programme for transgender persons, under sponsorship of Department of
Social Justice and Empowerment (DoSJE) and organized by National Institutte of
Entrepreneurship and Small Business Development (NIESBUD) was concluded today. A
total of 25 transgender persons were trained on various aspects of entrepreneurship,
inclusive of project planning and drafting, bank linkages, financial management of
enterprise, financial support schemes of government etc. Ms Hena Usman, Joint
Secretary, MSDE, Ms Latha Ganpathy, Joint Secretary, DoSJE, Dr Poonam Sinha, DG
NIESBUD graced the function.

The trainees shared their experience of training and were very excited to play progressive
and inclusive part to the economy of the country. Mr Dev and Ms Rashi Sahu two of the
trainees registered on MSME portal as proprietor during the training itself. Mr Dev is into
specialzed somkefree fancy candle making business and Ms Sahu is into handicraft
business.

Ms Latha Ganpathy, JS DoSJE suggested that they may them get their frims empanelled
on GEM portal and the DosJE will ask Corporations of DoSJE and to other Departments
to give preference in buying their products for festive season and general purchases. She
thanked Ms Rudrani Chhetri, Director Mitr Trust in supporting the Department for
mobilizing the transgender candidates for training. She urged other Community Based
Organizations (CBOs) to come up to mobilize the transgender candidates so that the
community can take benefits of these free training programmes and setup their own
enterprises. As more than 1700 transgender persons are yet to be trained on
entrepreneurship, she ensured that CBOs/NGOs supporting the Department on efforts
of transgender welfare activities will be duly recognized at appropriate platform.

Ms Hena Usman, JS MSDE promised that their Department will provide free stalls to
showcase the the work of transgender persons whereever the NIESBUD organizes the
fares, melas, exhibitions. She informed that free residential training can also be provided
to transgender persons on solar energy, agri-preneurship etc.
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Dr Poonam, DG NIESBUD informed that they will be providing handholding support to all
of the trainees for next six months, will be connecting them to banks for project report
preparation and availing loan for self employment and if requried, NIESBUD will handhold
the transgender persons beyond the said period upto their settlement.

The transgender trainees ensured that they will put all of their efforts along with their
fellow community members to build bright future for themselves and a Viksit Bharat with
the support of Government of India. Officials of DoOSJE, MSDE, NIESBUD were present
during the valedictory function.
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NHRC seeks detailed report on reported rape and murder of 10-year-old girl by
gardener in Patna

The NHRC sought a detailed report by the Director General of Police, Bihar, and the
District Magistrate, Patna, on the matter within two weeks, including compensation, if any,
provided to the next of kin of the deceased victim.

https://www.scconline.com/blog/post/2025/09/05/nhrc-suo-motu-cognizance-of-rape-
murder-of-10-year-old-qirl-by-gardener/

Published on September 5, 2025 By Sonali Ahuja

National Human Rights Commission: On 03-09-2025, the National Human Rights
Commission (‘NHRC’) took suo motu cognizance of the reported rape and murder of a
10-year-old girl by a gardener in Maner, Patna, Bihar.

As per the media report, on 26-08-2025, the victim had gone to collect wood when the
perpetrator lured her with a guava to a room near the garden and committed the heinous
crime. Noting that the victim was missing, the family reported the same, and her body
was recovered two days later, hanging from a tree. Allegedly, the perpetrator hung the
body on a tree to disguise the murder as suicide.

NHRC observed that if the media report was true, it raised serious concerns regarding
human rights violations. Therefore, it issued notices to the Director General of Police,
Bihar, and the District Magistrate, Patna, calling for a detailed report on the matter
within two weeks, including compensation, if any, provided to the next of kin of the
deceased victim.
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The National Human Rights Commission (NHRC), India today organised a day long
National Conference on the ‘Rights of Transgender Persons: Revamping Spaces,
Reclaiming Voices’ at India Habitat Centre in New Delhi.

https://orissadiary.com/the-national-human-rights-commission-nhrc-india-today-
organised-a-day-long-national-conference-on-the-rights-of-transgender-persons-
revamping-spaces-reclaiming-voices-at-india-h/

By:Odisha Diary Bureau | Date: September 5, 2025

The National Human Rights Commission (NHRC), India today organised a day long
National Conference on the ‘Rights of Transgender Persons: Revamping Spaces,
Reclaiming Voices’ at India Habitat Centre in New Delhi. Chairperson, Justice Shri V.
Ramasubramanian inaugurated in the presence of Shri Amit Yadav, Secretary, MoSJE,
Shri Bharat Lal, Secretary General, NHRC, senior officers, representatives of key
Ministries, experts, judicial and legal experts, policy makers, civil society organisations,
UN agencies, law enforcement agencies, academicians and community leaders among
various stakeholders.

Invoking Isavasya and Chandokya Upanishads, Justice Ramasubramanian said that
India is a country where discourse on equality was taken to such great heights by the
Upanishads that every unit of creation is God’s manifestation. Therefore, he questioned
how can some units of such creations be discriminated by others. He said that these are
the pivotal questions around which the NHRC has organised this conference.

He said that if we have a look at the history of evolution of human rights in modern times,
everything is in a binary. The mere change of terminology from ‘men’ to ‘human beings’
in the Universal Declaration of Human Rights (UDHR) in 1948 has not actually
transformed our stereotypical thought processes and the society continues to think that
men and women alone constitute the human race. There could be and there are human
beings, who do not fit into this binary of men and women. This is something that the
societies all over, are still grappling to accept. He said that the consequences of this is
that Trans people experience wide spread discrimination and stigma in the health sector,
schools, employment and housing as well as in accessing washrooms.

Justice Ramasubramanian said that fortunately, India is far ahead of several other
countries in recognising the rights of Trans persons with the legislative, executive and the
judiciary coming together to transform the philosophy of Upanishads into a Constitutional
Theme and then to translate the same into a court order followed by a Parliamentary law
in the shape of the Transgender Person (Protection of Rights Act, 2019). However, the
constitutionality of Sections 4, 5, 6, 7, 12(3), 18(a) and 18(d) are currently under challenge
before the Supreme Court of India. It is in this context that the NHRC is privileged to host
this National Conference as a segment of our population estimated as per the 2011
census, to be around 4.88 lakh cannot be left out of the mainstream.
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Before this, Shri Amit Yadav, Secretary, Ministry of Social Justice and Empowerment
(MoSJE), in his special address said that in line with the guiding principles in Article 14,
15 and 16 of the Constitution, the Government is committed to ensure that nobody,
including the Transgender persons, is discriminated against. The 2019 Act, enacted post
Supreme Court orders, talks about every aspect of their welfare including health,
education etc. We have to ensure that the provisions of this Act are translated into action.
The setting up of National Council for Transgender Persons, SMILE scheme for Garima
Grehs, National Portal for Transgender persons are some of the proactive measures
taken by the government towards the welfare of Transgender persons. He said that the
improvement and revision of guidelines based on feedback is always a work in progress.
Based on the feedback, the Government in 2025 changed the guidelines for the Garima
Grehs. For health care also the Government is issuing Transgender Ayush Cards and so
far 50 cards have been issued. To expedite this process, he said that the transgender
persons need to identify and register themselves on the National Portal. He said that the
NHRC, SHRCs, others institutions and civil society can make an important contribution in
building awareness about this.

Shri Yadav said that the Government has also started skill and vocational training for
them to ensure their employment as per the 2019 Act provisions and the first batch of
trained transgender persons is about to complete this training. The Government is also
organising Rozgar melas for the Transgender persons. More partnership with private
sector is needed for this purpose. The Government is further working on revising their
welfare schemes and it is looking forward to suggestions and funds are not a challenge.
Their grievance redressal mechanism will be strengthened in the coming months. He said
that the MoSJE is also working with the Department of Education to sensitise children
about the issues of Transgender persons and build awareness in an effort to collectively
work towards their rights for equal opportunity, dignity and inclusivity. Such conferences
and forums as organised by the NHRC, India are very important for this purpose.

Earlier, Shri Bharat Lal, Secretary General, NHRC said that human dignity is indivisible
and the true measure of the society lies in how it treats its most marginalised and
vulnerable communities. He highlighted that in ancient and medieval India, transgender
persons were held in high esteem, without any discrimination. Unfortunately, Criminal
Tribes Act, 1871 classified the community as a ‘criminal tribe’. An enlightened India after
independence, repealed the Criminal Tribes Actin 1952. Also Section 377 of the erstwhile
IPC criminalised ‘non hetero—normative sexual behaviour’, which has become a part of
our history.

He said that according to the 2011 Census, approximately 4.88 lakh individuals identified
themselves as transgender persons. This is just 0.04% of India’s population. Yet behind
these numbers lies a stark reality: a literacy rate of only 56.07% among transgender
persons, significantly lower than the national average; limited access to formal
employment; and widespread barriers in accessing supportive, gender-affirming
healthcare. He said that documentation too remains a major hurdle. Non-availability of
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‘gender identity certificates’ continues to block access to welfare schemes, financial
services and justice. He said that we must support Transgender children with care, not
rejection; ensure dignity and care for elderly Transgender persons; make law
enforcement protective allies, not threats; and open up employment opportunities to
uphold dignity through independence.

However, Shri Lal also noted that in the last decade, tremendous progress has been
made since 2012 the Ministry of Social Justice and Empowerment began working on
Transgender issues. He emphasised that for the NHRC, protection and promotion of most
vulnerable and marginalised sections of society and their dignity is the top most priority.
In 2001-02, NHRC recommended review of Section 377 of then IPC and NDPS Act. In
2018, NHRC constituted Core Group on LGBT issues and the Transgender community
has been the focus. In 2020, during Covid—19 pandemic, the Commission issued an
Advisory protecting LGBTQ+ community. On 15th September, 2023, the Commission
issued an Advisory for ensuring the welfare of Transgender persons. He said that in 2024-
25, NHRC team visited 12 Garima Greh Shelters established in the first phase to gather
ground level insights and develop evidence—based future course of actions. The findings
have been compiled in the form of a report —Transgender Persons: Revamping Spaces,
Reclaiming Voices — Insights from Garima Greh Shelters and Beyond. This report was
released on the occasion.

Shri Samir Kumar, Joint Secretary, NHRC gave an overview of the Conference and Smt.
Saidingpuii Chhakchhuak, Joint Secretary, NHRC delivered the vote of thanks in the
inaugural session.

Based on the findings of the Commission’s team, the report emphasises on strengthening
of the Garima Greh initiative besides suggesting several key reforms. All states should
activate Project Monitoring Committees (PMCs), with clear delegation of responsibilities
to district officials and appointment of police focal points for transgender issues. Timely
release of funds must be ensured, along with revised allocations for food and
beneficiaries, context-specific financial models for urban and rural shelters and
infrastructure support through one-time grants. Staffing structures should align with
market standards, with rationalised roles to prevent overburdening. Shelter heads must
be empowered to assist with transgender ID card issuance through simplified, privacy-
sensitive processes. In healthcare, broader medical expenses should be covered,
hospital partnerships established and the rollout of Ayushman Bharat TG Plus expedited,
alongside stronger mental health and HIV/AIDS services.

The report also recommends employment and skill development, shelter stay should be
extended for those pursuing education or exams, vocational training access expanded
and shelters linked with job portals, while ensuring workplace protection under the POSH
Act. Legal amendments are needed to support gender non-conforming minors, with the
establishment of child care and elderly homes for Transgender persons, supported by
NGOs. Greater transparency through updated data, strong monitoring and a dedicated
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ministry desk is essential. These reforms can transform Garima Greh into a foundation
for dignity, empowerment and inclusion.

Apart from the inaugural and valedictory sessions, the conference was divided into three
technical sessions and a panel discussion. The first session on ‘Strengthening Garima
Greh Shelters’ was chaired by Smt. Anita Sinha, Chief Commissioner, Income Tax
Department. The panelists were Smt. B. Radhika Chakraborty, Joint Secretary, National
Commission for Women, Ms. Isabelle Tschan, Deputy Resident Representative, UNDP,
India, Ms. Reshma Prasad, Dostana Safar, Patna and Shri Nikunj Jain, Co-Director,
Tapish Foundation, Garima Greh. Second session on ‘Institutional Care for Gender Non
Conforming Children & Elderly Transgender Persons’ was chaired by Dr. D.M. Mulay,
Former Member, NHRC. The panelists were Smt. Tripti Guha, Additional Secretary,
MWCD & Chairperson, NCPCR, Ms. Laxmi Narayan Tripathi, NHRC Special Monitor &
Core Group Member, Ms. Abhina Aher, Managing Director, Tweet Foundation and Shri
Gopi Shankar Madurai, Intersex and Genderqueer activist, Founder, Srishti Madurai. The
third session on ‘Building a Fair and Inclusive Law Enforcement Framework’ was chaired
by Smt. Jyotika Kalra, Former Member, NHRC with participation from Ms. Shalini Singh,
IPS, Director General of Police, Puducherry, Sh. Ram Dulesh, Dy. Commissioner Police,
Delhi, Ms. Kalki Subramaniam, Founder, Sahodari Foundation and Ms. Shreegauri
Sawant, Transgender Rights Activist.

After this, a panel discussion on ‘Unlocking Employment, Defying Challenges — Stories
of Triumphs’ was chaired by Shri Bharat Lal, Secretary General, NHRC along with
participation from Smt. Latha Ganpathy, Joint Secretary, Ministry of Social Justice and
Empowerment, Ms. Zainab Patel, Managing Director, Pride Business Network
Foundation and Ms. Nishtha Nishant, Manager, Diversity, Equity and Inclusion, Lalit Suri
Hospitality Group, Stories of triumphs were shared by Shri Ronit Jha, Sub Inspector,
Bihar, Shri Bunty Kumar, Sub Inspector, Bihar and Dr. Beoncy Laishram, Manipur.

In the Valedictory Session, Shri Bharat Lal, Secretary General, while summing up the
discussions said that in every session panelists from the Transgender community brought
to light the fact that among various marginalised groups, Transgender persons remain
the most vulnerable. He stressed the need for concerted efforts, greater investment in
education, improved access to healthcare and the creation of more opportunities for their
inclusion. While many states have initiated inclusive measures, there is still much room
for improvement. He emphasised that the transgender community, civil society and
government must work together to uphold constitutional values and achieve true equality,
reminding all that dignity must be extended to everyone. He concluded by noting that
while progress has been made, significant work still lies ahead.

Dr. V.K. Paul, Member, NITI Aayog, in his way forward address thanked the NHRC for its
outreach and acknowledged the importance of the issue. Referring to the NHRC’s report,
he praised its coverage of gender non-conforming children, best practices in employment
and workplace inclusion. He stressed that awareness must be raised to reinforce the idea
that society is one and humanity is indivisible. He further underlined that India must lead
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the way on Transgender rights, as they are deeply rooted in Indian values. He called for
scaling up efforts across all sectors of society, adopting systematic approaches to
address gender-related challenges in workplaces and assured that NITI Aayog stands
ready to collaborate with the NHRC for any policy interventions and guide in advancing
the cause of Transgender persons. Smt. Kim, DIG, NHRC delivered the vote of thanks.
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Telangana CM urges govt school teachers to lunch with students

He stated that he too will occasionally come share a meal with the students to instill
people's confidence in government schools.

https://www.siasat.com/telangana-cm-urges-govt-school-teachers-to-lunch-with-
students-3267888/

News Desk | Posted by Saleha Fatima | Published: 5th September 2025 6:54 pm IST

Hyderabad: Chief Minister A Revanth Reddy on Friday, September 5, addressed the
surge in food poisoning cases in Telangana’s government schools stating that he is
deeply saddened and urged teachers to also eat with the students.

He further stated that he too will occasionally come share a meal with the students to
instill people’s confidence in government schools. “There are 27 thousand government
schools in Telangana, with 24 lakh students in them but there are 11 thousand private
schools, with 34 lakh students studying in them...our government must have not done the
right things to instill confidence in the children.” he stated.

Just two days earlier, on Wednesday, the Telangana High Court while hearing a Public
Interest Litigation on the lack of proper facilities for students in schools, and violation of
guidelines issued by the National Commission for Protection of Child Rights (NCPCR)
expressed a similiar sentiment and asked teachers to eat with the students to help prevent
cases of food poisoning and also improve accountability in the mid-day meal scheme.

Food poisoning at government schools in Telangana

Food poisoning cases in Telangana’s government schools have seen a drastic rise in the
past year with reports of students falling ill, being hospitalised and even dying after
consuming food prepared at these residential schools.

Some of the incidents that occurred last year include the death of a 16-year-old tribal
student, C Shailaja, who was one among the the 63 hospitalised victims who fell ill after
consuming dinner at the government-run tribal school in Kumrambheem Asifabad district.

Later on December 10, students suffered food poisoning at a government school in Nirmal
district. Followed by 23 students of Mahatma Jyotiba Phule Residential School in
Karimnagar town, falling ill with stomach ache, vomiting and diarrhoea in the same month.

During the National Human Rights Commission’s (NHRC) public hearing on July 28 and
29 this year in Hyderabad, the commission ordered the state government to submit a
detailed report on the alleged 886 food poisoning cases that led to the deaths of 48
students. Around the same time, the Telangana Human Rights Commission took suo
motu cognisance of a food poisoning incident at Mahatma Jyothiba Phule BC Welfare
Gurukul School in Nagarkurnool, where about 100 students allegedly fell sick after eating
stale food.
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Supreme Court’s Salwa Judum verdict: Justice, development, and the politics of
accountability

https://www.counterview.net/2025/09/supreme-courts-salwa-judum-verdict.html

Saturday, September 06, 2025
By Sanjay Parate

After being nominated as the INDIA bloc’s candidate for the post of Vice President, Justice
B. Sudarshan Reddy has come under attack from the Bharatiya Janata Party (BJP). He
is accused of being responsible for Maoist violence in Chhattisgarh because he was part
of the Supreme Court bench that banned the state-sponsored Salwa Judum movement.

This campaign, which was presented as an anti-Maoist initiative, resulted in widespread
excesses: nearly 650 villages were forcibly evacuated, dozens of villages were burnt,
hundreds of women were subjected to sexual violence, and large-scale killings took
place. Over a hundred thousand people were displaced from their homes, thousands
remain missing, and security forces carried out massacres of villagers in the name of
fighting insurgency. These findings were corroborated in reports of the CBI, the National
Human Rights Commission, and the National Commission for Scheduled Tribes, though
no officials have been punished. Tribal children and former Maoist cadres were recruited
as Special Police Officers (SPOs), effectively pitting Adivasis against Adivasis.

Many argue that the campaign facilitated corporate exploitation of Bastar’s natural
resources. Even after the ban on Salwa Judum, allegations of continued exploitation and
rights violations remain, with census data showing a decline of more than 2% in the tribal
population of Bastar between 2001 and 2011. Justice Reddy has clarified that the Salwa
Judum judgment was not his personal decision but that of the Supreme Court. The
judgment is significant because it questioned the constitutionality of state policies that, in
the name of suppressing insurgency, ended up violating tribal rights and enabling
resource extraction.

The Court cited reports such as the Planning Commission’s study on development
challenges in insurgency-affected areas, which highlighted forced displacement and
destruction of social and cultural life. Drawing on economist Amit Bhaduri, the Court
described this model as “development terrorism,” where the state uses the rhetoric of
development while inflicting violence on the poor in the interest of corporate elites. The
Court also noted that from 1950 to 1990, around 21 million people were displaced by
development projects, of whom 40% were Adivasis. Only a quarter of them were
rehabilitated. With liberalisation and globalisation since the 1990s, displacement has
accelerated, reflecting what the Court termed the “dark side of globalisation,” which
demands sacrifices from the marginalised, particularly Dalits and Adivasis, for the benefit
of the affluent. The Court criticised this model as inhuman and contrary to constitutional
values.
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Chhattisgarh, which has 23% of India’s iron ore reserves, exemplifies this context. Land
acquisition for industries has often involved coercion, with protests facing police
repression. In this setting, the Court questioned whether the state was respecting
constitutional limits. It concluded that policies violated Articles 14 (equality before law)
and 21 (right to life with dignity). Both Maoists and the state were held responsible for
rights violations, but the Court rejected the government’s claim that suppressing Maoists
gave it a constitutional license to violate rights indefinitely or adopt extremist tactics.

The judgment specifically struck down the use of SPOs, noting that untrained and
vulnerable youth—many of them victims of Maoist violence or former Maoists
themselves—were being handed guns instead of opportunities for education. This placed
them at high risk, with SPO casualty rates significantly higher than regular security forces.

Many SPOs were implicated in loot, arson, and violence, including attacks on villages like
Morpalli and Tadmetla, where houses were burnt and atrocities committed. Relief efforts
for affected villages, including those led by Swami Agnivesh, were obstructed. The
government admitted that 1,200 SPOs were dismissed for indiscipline, but no criminal
prosecutions followed.

The Supreme Court ordered disbanding of the SPO system, emphasising that the state
could not outsource its constitutional duty of protecting citizens’ lives and rights. The
Court’s concern was not only for innocent villagers but also for the SPOs themselves,
who were placed in untenable and dangerous conditions. It stressed that appointing such
individuals as part of armed forces was unconstitutional.

The verdict was criticised by BJP leaders as judicial overreach into executive functions.
Anticipating this, the Court clarified that its intervention was not about security strategy
but about ensuring that counterinsurgency policies respected constitutional values and
fundamental rights. When the state violates these principles, the judiciary has a duty to
step in.

Leaders such as Arun Jaitley earlier called the verdict “ideologically driven,” and today
Home Minister Amit Shah has revived similar criticisms. Yet the Court’s reasoning
highlighted that the roots of discontent lie not merely in law-and-order issues but in socio-
economic policies that marginalise the poor while favouring corporate capital.

The judgment made it clear that the primary responsibility for citizens’ security lies with
the government, not with extra-constitutional militias. To criticise the judgment is to
dismiss the constitutional principles it was grounded in. The continuing attacks on Justice
Reddy for being part of that bench underline the uneasy relationship between
constitutional protections and political-economic interests.

The writer is Vice President of the Chhattisgarh Kisan Sabha, affiliated with the All India
Kisan Sabha
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